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INTRODUCTION

I, the Chairman, Estimates Committee having been authorised
by the Committee to submit the Report on their behalf, present this

Fifty-ninth Report on the Ministry of Information and Broadcasting—
Films Part II.

2. The Committee took evidence of the representatives of the
Ministry of Information and Broadcasting, Industrial Development
and Finance on the 8th, 9th and 11th January, 1974. The Commit-
tee wish to express their thanks to these officers for placing before
them the material and information which they desired in connection

with the examination of the subject and for giving evidence before
the Committee.

3. The Committee also wish to express their thanks to Shri
Sunderlal Nahata, President, South India Film Chamber of Com-
merce, Madras, Shri B. R. Chopra, Film Producer, Bombay, Shri
S. R. Bohra and Shri I. K. Menon, President and Secretary respec-
tively of Indian Motion Picture Producers Association, Bombay and
Shri D. Pramanick of Eastern India Motion Picture Association,
Calcutta for furnishing Memoranda to the Committee and also for
giving evidence and making valuable suggestions,

4, The Committee also wish to express their thanks to all the
associations and individuals who furnished memoranda on the sub-
ject to the Committee.

5. The Report was considered and adopted by the Committee
on the 22nd April, 1974.

6. A statement giving the summary of recommendations|Conclu-
sions contained in the Report is appended to the Report (Appendix I).

7. A statement giving the analysis of recommendations|Conclu-
sions contained in the Report is also appended to the Report (Appen-
dix II).

NEw DEvrm1; R. K. SINHA,
April 26, 1974 Chairman,
Vaisakha 6, 1896 (Saka) Estimates Committee.
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CHAPTER I

FILMS DIVISION
A. Historica] Background and Objectives

Becognising the importance and utility of motion picture as a
medium of mass communication and education, the Government of
India decided towards the end of 1947 to set up a film organisation
©on the pattern.of the defunct Information Films of India, which had
functioned during the war days and disbanded in 1946 as a result of
a cut motion passed by the Central Legislative Assembly. Thus the
Films Division came into existence in January, 1948 as a Media
Unit of the Ministry of Information and Broadcasting. Though the
Films Division had started with a modest production of 28 news-
reels, it has been gradually expanding over the years and today the
Division produces about 115 documentary films in addition to about
60 editions of newsreels and an equal number of regional newsreels
every year. Thus, the Films Division produces on an average, 3
films each ‘week. It also acquires ready made films from outside
parties. Most of these films are made in English and dubbed in 14
Indian languages. Films Division is now one of the largest short
film producing organisations in the world. It supplies over 50,000
prints of its film annually for commercial and non-commercial dis-
tribution and about 75 million people see its documentaries and news-
reels each week.

1.2. The headquarters of the Films Division are located in Bombay
which is one of the 3 important centres of film production in India.
It has required facilities for the production of films. It also has its
own vaults for storage of films.

Organisational set up

1.3. The films Division is headed by a Controller-cum-Chief
Producer who is of the status of a “Head of Department”. The
Division has three main wings, viz.—

1. Production Wing—headed by an Additional Controller-cum-
Additional Chief Producer is responsible for production of
documentary films and news-reels as well as dubbing of
films in Indian and foreign languages.

2. Distribution Wing—headed by an Officer-in-Charge of
Distribution, looks after the distribution of documentaries
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and news-reels in India and abroad. In India there are
seven Branch offices of the Distribution Wing, i.e. at
Bangalore, Bombay, Calcutta, Hyderabad, Lucknow,
Madras and Nagpur and each one is headed by a Branch
Manager who looks after the distribution of films in their
respective territory.

3. Administrative Wing—headed by an Administrative Officer,
controls finance, personnel, stores and equipment.

14. The Films Division has also a commentary section which
looks after the dubbing of films into Indian and foreign languages.
Most of the films are produced in English and dubbed in the follow-
ing languages: —

1. Assamese 6. Kashmiri 11. Temil
2. Bengali 7. Marathi 12. Telugu
3. Gujarati 8. Malayalam 13. Urdu
4. Hindi 9. Oriya 14. Sindhi
5. Kannada 10. Punjabi

1.5. The total revenue earned and the expenditure incurred by
the Films Division for the last three years has been as follows: —

——— — . —

1970-71 1971-72 1972-73
Revenue 1,40,00,155 1,63,79,407 1,76,03,655
Expenditure 1,84,27,000 2,08,52,000 2,42,22,000

1.6. Asked about the objectives behind the establishment of the
Films Division and how far these objectives have been achieved, the:
Ministry of Information and Broadcasting informed the Committee
in a written note that: —

“The aim of the Films Division is to mobilise the use of the
dynamic medium of film to disseminate information to the
broadest spectrum of the Indian and foreign audiences
and to focus attention on important aspects of country’s
life with a view to bringing about enlightened participation
in the affairs of the nation and objective appreciation of
facts, events and personalities. The aim of the films pro-
duced for use abroad is to project an objective image of the



3

country to secure proper appreciation in foreign countries.
Yet another aim of the Films Division is to assist the-
growth and development of documentary film as a medium
-of education and communication.

The manner in which these objectives are achieved are listed
below:—

(i) Production of films of general interest.
(ii) Production of instructional films for defence.

(iii) Production of teaching, training and other films for specia-
lised audiences.

(iv) Allotting films to independent producers for production.
(v) Allotting films to private ad-hoc directors for direction.
(vi) Purchasing films from independent producers.

(vii) Accepting donation films sponsored by commercial houses,
cultural organisations etc.

(viii) Release of films of Division’s own productions and those of
State Governments through cinema houses in India
(compulsory screening).

(ix) Supply of prints of films to Field Publicity Units and
other Central agencies for exhibition in rural areas
through mobile vans.

(x) Supply of prints to State Governments.

(xi) Supply of prints of films to Indian Missions|Posts abroad.
(xii) Sale of Prints.

(xiii) Commercial distribution of films in foreign countries (at
present being done on a very limited scale).

(xix) Production of special films suitable for foreign audiences.
(xv) Production of films for TV and TV fillers.

The achievement of the above objectives is a continuous pro-
cess and depends among other things on the financial and
other resources available to the Films Division.

In 1948 the Films Division started with a modest production:
programme. This programme has been gradually ex-
panding every year and today the Division produces about
115 documentary films in addition to about 52 editions of’
national newsreels and an equal number of regional news-
reels each year. In addition, the Division also produces
a few Special News reels. The department is geared to:
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produce about 120 documentary films and 100 editions of
newsreels every year—an average of 4 films every week.
The annual supply of 35 mm and 16 mm prints is about
60,000. These prints are supplied in English and 14 re-
gional languages. The films are screened in about 8,000
cinema houses throughout the country. The films are also
exhibited through mobile units and fixed projection points
of the Union and State Governments. The prints of the
Films Division’s films are also supplied regularly to the
Indian Missions|Posts abroad and are used for external
publicity. The TV centres at Delhi, Srinagar and Bombay
are also making extensive use of the films produced by the
Division.

The Films Division is fully conscious of the fact that the
medium of short film is still very much under-utilised
and that the organisation can do much more provided
adequate financial resources are made available to it.
Today because of inadequate financial resources the Divi-
sion is not able to produce more films or to distribute more
prints even though there is an increasing demand for more
films and more prints.”

1.7. Asked how far the Films Division has been able to achieve
its objectives, the representative of the Films Division stated in his
«evidence before the Committee: —

“While making most of the documentary films we keep these
objectives in view but it will be presumptuous on our part
to say that we have achieved everything. It is a conti-
nuous processes. . ..There are editorial notes in the Press
once in a while about over work; than there are letters to
the Editor and that some of our documentaries have re-
ceived national and international awards and we also re-
ceive some reports from our embassies. If that is the
criteria, then I think, we are doing our job well.”

1.8. The Committee note that the Films Division has been set up
with the objectives of disseminating information to the broadest
spectrum of the Indian audiences and to focus attention on im-
portant aspects of country’s life with a view to bringing about en-
lightened participation in the affairs of the nation, objective ap-
preciation of facts, events and personalities. In this connection,
the Committee would like to point out that India is a vast country
whose three-quarter of the population live in villages. Due to pre-
valence of illiteracy and poverty of the people, news-papers and
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‘television have not been able to penetrate Indian villages to a large
-extent. In this context, the films produced by the Films Division
have got an important role to play in informing masses and acquaint
‘them about the plans and projects undertaken in the country to im-
prove the lot of common man and thus have to serve as a powerful
‘medium of mass education and information. To achieve this objec-
tive the films produced by the 'Films Division, should not only be
-easy to comprehend but should also be really meaningful and enter-
taining to attract the masses of our country. The Committee hope
that the Films Division will gear itself to perform those objectives
to the greatest extent possible.

1.9 As admitted by the Ministry of Information and Broad-
casting, the medium of short films is still very much under-utilised
because of inadequate financial resources. The Committee wurge
that in the present circumstances in the country when fissiparous
tendencies are on the increase and disregard for Law and Order and
unrest and indiscipline are spreading, the Filmg Division through
its documentary films, can play a useful role in educating the people
and harnessing their energies for nation building and constructive
activities.

B. Quality of Documentaries Produced by the Films Division

1.10 Till March, 1973 the Films Division had produced 1889 docu-
mentary films. During 1970-71, 1971-72 and 1972-73, the Films Divi-
sion had produced 82,113 and 120 documentary films including 21,
'23 and 31 documentaries films in colour respectively.

1.11 An eminent film producer in his Memorandum submitted
‘to the Committee has stated: —

“What our documentaries really lack is audience interest aud
it is in fact unfortunate that most of the ticket purchasers
do not feel tempted to catch up with documentary which
proceeds the main show, In the first place the seal of
the Government makes them unattractive and secondly
most of the documentaries also are too matter of fact and
downright informative. No attempt is made to invest
interest in them so that they should be entertaining also.
We could learn a lot from Italian and British document-
aries which are extremely interesting, apart from being
educative and informative. It will be difficult to give a
detailed study of the pictures produced by the Govern-



6

ment but broadly speaking it will be advisable to with-
draw a part of Government contro] and allow the artistes
a little more of freedom in the choice of subjects so that
we could brush away from the monotony of thinking as
at present and attempt some artistically satisfying films
with a new look of entertainment in them. Compulsory
showing is one part of the Government which takes care-
of the economics of Films Division but willing partici-
pation of the audience should be the aim. The money
paid by the people to the Films Division must provide ad-
equate returns in the form of some enjoyable moments
before the main feature,

Since our documentaries suffer from government regimen-
tation, they essentially have dominent propaganda slant
which rightly or wrongly leave majority of the audience
with a bias and they feel they are sitting in a class-room:
and not in a place of entertainment. and a Clasroom
you will agree with me, can be very dull.”

112 A leading organisation of film producers in the country has
stated in their memorandum submitted to the Committee:— '

“Despite the advantage of a virtual monopoly enjoyed by the
Films Division, it cannot be said that the quality and
standard of its films has reached the expected levels.
Perhaps the monopoly enjoyed by it may itself be one
reasons for its failure to raise this medium to a high
standard. Since the Films Division has an assured mar-
ket due to the compulsory screening required under the
Cinema Regulations much better would have been ex-
pected from them. As a matter of fact, it is not unusual
for many patrons to omit the documentaries by coming
late to cinemas. Although the Films Division has been
in existence for more than two decades, it should have
been able to have a much desired impact on the life of
the people.”

1.13 Another organisation of film producers in the country has
stated in their memorandum:—

“A cinema house cannot show a feature film without showing
together with it the documentary supplied by the Films
Division. Exhibitors have no option either in the choice
of the documentaries to be exhibited or in the matter of pay-
ment of hire charge for screening such a documentary.
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This is no doubt an imposition by the Central Government
on the Film Industry. As a result, whether the Exhibitor
or the public want it or not, a documentary film has got to
be shown in the cinema house before any feature film is ex-
hibited. This kind of imposition and compulsion have ob-
vious consequences. It would not be wrong to say that
more often than not, spectators do not bother about the
documentaries that are shown in the cinema houses. This
can be proved by a visit to any cinema house showing a
popular film, The seats of the cinema house for the parti-
cular show though sold out in advance would be more
or less empty during the time of exhibition of the docu-
mentary but would get filled up before the main feature
starts. Of late, the quality and standard of the films pro-
duced by the Films Division have gone up. It is doubt-
ful whether same can be said of the impact of the docu-
mentaries on the life of the people. Production of docu-
mentary is a specialised subject. It has to be thrown
open to competitive field if these documentaries have to
play their right part in the life of this nation. Production
and exhibition of documentaries should be freed from
any governmental intervention. Neither a Ministry of
the Government should dictate as to what kind of docu-
mentary should be produced nor an exhibitor should be
compelled to screen a documentary. Once production
and exhibition of documentaries is set free from its pre-
sent monopolistic position it can have a change to grow
and play a useful part in the building of our nation.”

1.14 A leading organisation of the film employees in the country
has stated in their memorandum submitted to the Committee: —

“Films Division should play its role as the centre of mass
communication in a befitting manner by putting across
not only the achievements but also the problems faced
by the country in an intelligent and concerned manner.
It must provoke people to think through its films i.n
terms of national goals by acting as a kind of dynamic
brain-trust and not merely as a news-agency which it is
at present. For instance, it surpasses our imagina.t.i'on
why the Films Division should not bring out atrocme.s
committed in various parts of our country on th.e Hax:x-
jans and other minority groups in a manner which will
engineer acute shape and will to gct to prevent sufch
happenings. If it is barred from doing so, we plead for
the removal of the bar, as we do not accept the steroed
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plea that violence besets violence The need for the
Films Division to address itself to the task of putting
across the problems faced by the country can never be
over-stressed. We are of the considered opinion that as
long as the Films Division remains a department, it will
not be able to overcome many of the handicaps in its
way of functioning. To help the Films Division to serve:
the nation effectively, it must be made an autonomous Cor-
poration as recommended by the Chanda Committee.”

115 Asked about the reasons for the documentaries produced
by Films Division not being popular among the cinema going pub-
lic, the Government have informed the Committee in a written note

that: —

“By and large the cinema going public go to the movies to be

entertained, to escape from the harsh realities of life and
the so-called “popular” films provide the entertainment
and the escape. In comparison the newsreel or the docu-
mentary film released by the Films Division is essentially
a medium of communication and education. It tries to
jerk “the audience sometimes even shocks them—out of
their complacency, out of the illusory “reel world” of
dreams and forces them to come face to face with the “real
world”. The main objective of the films produced and re-
leased by the Division is not to entertain or to provide an
escape from realities but to inform and, if possible, to ins-
truct. That being so they cannot attain the same level of
“popularity’ which the so-called ‘popular’ feature films en-
]Oy-"

1.16. Asked what steps have been taken to make the films pro-
duced by the Films Division more interesting and popular among
the public, it has been stated:—

“It

8))

is not Films Division’s contention that the News-reels
and Documentaries produced by it have necessarily to be
dull or un-interesting so as to be informative or instructive.
The Division is fully conscious of the fact that “form” is
as important as the “content” and it has been Division’s
endeavour to make its films as interesting as they are in-
formative. With this in view the Division had undertaken
several steps some of which are listed below:—

In a meeting held by the Minister for Information and
Broadcasting in September, 1964 it was decided that the
number of films made with purpose of publicising the
activities of the individual Ministries, Public Undertakings,



etc,, should be reduced and the number of cultural and:
other smilar films should be increased. In pursuance of
this decision, the Central Ministries and State Govern-
ments who sponsor films for production by the films.
Division were requested to exercise greater care in their
choice of subjects for inclusion in the production pro-
gramme of the Films Division.

(ii) In pursuance of the decision indicated at (i) above, the:
subjects for films are now being finalised by the Ministry
of Information and Broadcasting and the Films Division
and the sponsoring Ministries have been persuaded to ac-
cept this method.

(iii) The Films Division’s annual target of production was.
based on the assumption that each Director|Deputy Direc-
tor will complete on an average 4 films a year. With
a view to laying greater emphasis on the quality of our
production, the Director-wise quota of films has now been
reduced from 4 to 3 films per annum.

(iv) With a view to obtaining the best available outside talent
for writing film scripts, for speaking commentaries, for
directing film on ad hoc fee basis, etc., the Films Division
has been delegated some additional financial and admin-
istrative powers.

(v) More films are now being assigned to private producers on
negotiation basis, keeping in view the subject-matter of
the film and the special aptitude of the producer.

(vi) More attention is now being given to music in the films.
produced by us.

(vii) The techniques of depth-reporting etc. are now being
used in our films on a bigger scale..

(viii) The production of a few experimental films has been
undertaken.

(ix) Use of raw stock during production has been liberalised.

1.17. Asked if Filmg Division have taken steps to produce pic-
tures on current topics and social evils, the informed the Committee-
in a written note that :—

“Yes, Films Division has produced and continues to produce
several films on current topics like Indo-Pak Conflict,
liberation of Bangladesh, drought, famine, wholesale take-
over of food grains, student unrest, general election, visit
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of foreign dignitaries etc., ete., and social ills like hoard-
ing and black-marketing, corruption, food adulteration,
untouchability, ticket-less travel, over-popuiation etc.
These topics are also featured from time to time in the
Indian Reviews. Some of the films produced by the Films

Division on these topics in the recent years and the films
now under production are given below:—

{a) Films already produced

, D) i K g e b M e M
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. General Election 1971
. Rice, the meals for millions
. New wave Farmers

. INR Diary on Bangla Desh
. Refugees—1971

A Human Tragedy

. Slaughter of people

. Anatomy of Bandh

. Dateline Bangla Desh

. No Tree Grows

. A probe

12. Crisis in the Campus

. Space and India

. Twenty Five

. Drought in Maharshtra

. Tested Barriers

. Chandalika

. The Harijan

. Food for Nutrition

. Fighting the Drought

. Indo-Pak Conflict 1971

. Shortcuts

. Worth Waiting for

. You must be Your Own Police Man
. It takes two hands to clap

. This Our Only Earth

. ﬂon-alignment for peace and prosperity
. A Friendship for Peace and Progress
. Wings of change
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4b) Films Under Production

5 A b 5 i [T O T W SPR © Sy
398833§§§3§~‘5’5mqaunwmao

. Influx of Refugees from East Pakistan
. Women of India

. Communalism

. Tribes of Andaman

. Industrial Estates

Trade Union Movement
Why Indian farmer is changing

. Mob violence

. Regenerating Rura] India

. Public Sector for Public Good

. Legislation of Abortion

. Primary Education Wastage and Stagnation
. Indian Shipping

. Freedom Fighters (Known)

. Freedom Fighters (Unknown)

. Industrial India

. Environmental conservation

Civic sense of keeping the city clean

. Banking cr nes to people
. Begging

. Rural India

. Rural Water Supply

. Rural Electrification
. Steps being taken to provide relief to drought prone a.eus.

. Our Changing Cities.

. Government Takeover of wholesale trade in food-grains
. Rura] and Urban

. Food Adulteration

. Cleanlinesg

. A New Approach

. Petroleum Crisis—Why?

. Focus on Agricultural Production.
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1.18. Asked about the number of films produced for the rural
masses, the Committee have been informed that :—

“The Films Division produces two types of filmg specifically’
intended for rura] audiences :—

(a) Films of general interest to rural audiences which are-
extensively exhibited through the mobile vans of the
State and Central Governments;

(b) instructional films sponsored by the Ministry of Food
and Agriculture, Community Development, etc. suitable
for showing to farmerg etc.

During the year 1971-72 the Films Division produced 20
such films. During 1972-73 the corresponding figures
was 24.

Apart from such films which are specifically intended for rural
masses, prints of films released in public cinemas are:
also supplied to mobile vang of the Central and State
Governments for exhibition in rural areas. In this con-
nection, it may also be mentioned that of the 8,000
cinema houses in the country, about 2600 of them are
located in rural areas and small towns surrounded by
villages and as such a substantial number of people who
go to these cinema houses represent the rural population-
of the country,

The newsreels produced by this Division also contain some-
item; of interest to rura] audiences.”

1.19. Asked about the steps taken for the exhibition and pcpula-
rising the films produced by the Films Division among the rural
population of the country, it has been stated by Government that:—

~  “The Directorate of Field Publicity of the Ministry of Infor-
mation & Broadcasting is an organisation exclusively
devoted to the exhibition of films (obtained from various
sources including those produced by the Films Division)
in the rural areas through the mohile vans operated by
the Directorate. Apart from this, prints of films produced
by the Division are also supplied to State Governments
and other agencies for exhibition through mobile vans
and fixed projection points in the rural areas. It will be-
seen that over the years the Films Division has supplied
More than 2} lakhs of prints to mobile vans of the Cen-
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tral and State Governments and other agencies for rural
publicity.

The Division feels, the number of mobile vans availtble in
the country is extremely inadequate considering the ex-
tent of rural population, It would be in the national in-
terest if the number of mchile van; could be incrcased.

Ag the television spreads to the rural areas, the films meant
for rural publicity would get a better and wider diffu-
sion.”

1.20. Asked if the Films Division is keeping the exhibitors and
cinema~-going public acquainted with its latest productions, the Films
Division has intimated the Committee in a written note that:—

“Every week the Films Division issues two news items through
the Press Information Bureau. One of these items relates
to the contents of the Indian News Review and the second
pertains to the documentary film scheduled for release
during a particular week.

Films Division arranges monthly Press perviews of its films
on the first Thursday of each month. The perview con-
sits of the documentary films scheduled for release along
with the latest Indian News Review. The Press is
supplied with adequate publicity material consisting of—

(i) hand-out describing the contents of the films scheduled
for release;

(ii) photographs;

(iii) brochures published by the Films Division for selected
films.

Commentary texts of films are also made available to those
members of the Press who want them. Reviews of films
released by the Films Division are also broadcast by the
All India Radio. Samples of news releases, hand-outs,
commentary texts and brochures are available.”

1.21. The Committee on Broadcasting and Information Media
(popularly known as Chanda Committee) in their Report on Docu-
mentary Films and news-reels in 1966 had recommended that:—

“Production of films for export should be taken up seriously.
Arrangements should be made to project the image of
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India through colourful films imaginatively designed.
..The possibility shoulq be explored for selling abroad

with proper publi-ity and organwat‘on suitable films
already available in stock.”

1.22. Asked what action has been taken to implement the above
recommendations of the Committee on Broadcasting and Informa-
tion Media, the Committee have been informed by the Films Division
in a written note that:—

“The Films Division has produced a number of colour films
suitable for projecting the image of India in foreign
countries. These films are being utilised by the Indian
Missions in foreign countries as well as by the Govern-
ment of India Tourist Offices. The Films Division in con-
sultation with the Ministry of External Affairs is explor-
ing the possibility of setting up a special unit for the
production of a larger number of such films in a systema-
tic manner in future.

Unfortunately the Films Division does not have any suitable
machinery for commercial exploitation of its films in
foreign countries. The export earnings of the Films Di
vision for the last three years are as under :—

Year Amount
1970-71 . Rs.  45,682:00
1971-72 Rs.  49,681-00
1972-73 . . Rs. 39,014°'00

1.23. Asked if the Films Division have undertaken the produc-
tion of films for educational purposes, the Committee have been in-
formed by the Ministry of Information and Broadcasting that:—

“Over the years the Films Division has produced over 100 edu-
cational films (films on educational subjects and youth
activities) and about 25 class room films. These films are
produced as part of the Division’s overall target of pro-
duction, and the Division does not have a separate unit
for the production of educational films and class room
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films. Incidentally, the Ministry of Education has recently
set up a centre for Educational Technology. This centre
and the Films Division are exploring the possibility of

setting up a special units for the production of educational
films,

The Division has not undertaken any evaluation of the impact
of such films on young students. However, it may be
mentioned that these films are frequently taken by
schools on loan and have been found quite popular with
the student community.”

’

1.24. The Committee note that the Films Division has sgo far
produced about 1,889 documentary filmg and the Division is at pre-
sent producing more than 100 films every year. From the list of
films produced by the Films Division, it is seen that the documen-
taries produced by the Films Division include documentaries on
current topics and important projects and various facels of the
national life, culture, heritage and achievements in the fields of
planned development, art and science. However, it is generally
noted that the documentary films produced by the Films Division
do not evoke much response from the cinema going public and many
of the cinema goers avoid the documentaries by coming late to the
cinema houses. While it is admitted that the documentary films can-
not be as popular and entertaining as the commercial featurc films,
because the documentary filmg are related to the real facts of life,
while the feature films are mostly of an escapist character, still
there is much scope for improving the documentary filmg by making
them more entertaining and easy to comprehend so as to make them
attractive for the cinema goers. The Committee need hardly em-
phasise that the success of the documentary films and their impact
on the people will be ultimately judged by the fact that they are
able to attract and sustain the attention of the cinema-goers and
are actually seen by them. The Committee, therefore, recommend
that suitable steps should be taken by the Films Division to make
documentary films more audience-orientedq and attractive for the
cinema-goers.

1.25. The Committee note that at present the documentary films
produced by the Films Division are being shown in all the cinema-
houses of the country. However, as a documentary film cannot be
suitable for all types of audiences, it is necessary that special films
should be produced to cater to the audiences in different places
For example, a film on traffic rules can hardly be of any use to the
public in rural areas. Similarly a film on use of fertilizers or pesti-
cides can be of little use to the public in urban areas and metropo-
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litan cities. It is, therefore, necessary that if the documentary films
produced by the Films Division are to be of maximum use, specialis-
cd films to cater to the needs of urben and rural population should
be produced and distribution of such films regulated in such a way
that it may be shown to the audiences where it may be of maximum
use. The Committee hope that urgent action in the matter will he
taken by the Films Division.

1.26. The Committee note that the Films Division has produced
29 films on topical and social problems in the past and that 32 such
films are at present under production. Considering that the Films
Division has so far produced 1889 documentaries, the number of
films on social and topical problems produced by Films Division is
very small. The Committee feel that the Films Division can play
an important role as a means of mass communication and influencing
the minds of people, by suitably projecting the problems faced by
the country in an intelligent and constructive manner. Through the
films produced by the Films Division, it should be possible to pro-
voke the people to think in terms of national goals and participate
in the nation-building activities for the fulfilment of socio-economic
chjectives of the country. The Committee urge that the Films Divi-
sion should produce larger number of films on topical and social
problems, faced by the country so as to evoke in the viewers and
urge to find a solution to such problems, in the larger interest of the

country.

1.27. The Films Division should also produce filths specially suited
the youths and students in the country which should emphasise
their role in constructive and nation-building activities and incul-
cate in them a sense of discipline and dedication for national causes.

1.28. The Committee regret to note that the documentary films
produced by the Films Division have not been able to penetrate much
in the rural areas where the majority of our population live. As
the majority of the cinema houses in the country, are located in
metropolitan cities and urban areas, the films produced by the Films
Division are yet to reach far-flung rural areas. Although the films
of the Films Division are being shown by the mobile vans af the
Directorate of Field Publicity in the rural areas, the number of
these mobile vans is not sufficient to cater to the needs of the rural
population. The screening facilities of the Films Division are con-
fined mainly to cities. The Committee consider that if the films pro-
duced by the Films Division have to make a real impact on .the
masses of the country, suitable arrangements for their distribution
and screening in the country have to be made so that these may be
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shown in the varivus parts of the country particularly in the rural
-areas. The Committee feel that the mobile vans available with the
‘Government for screening the films of the Films Division in rural
areas are generally either out of order or are not being fully utilised.
“The Committee recommend that these vans should be kept in work-
ing order so that maximum use could be made of the existing fleet
of mobile vans for screening the films of the Films Division in the
rural areas and the number of the mobilise vans should be suitably
increased, if necessary.

1.29. The Committee note that at present arrangements for publi-
city of the documentary films produced by the Films Division are
‘not adequate and the general public generally remain ignorant about
the .latest films produced by the Films Division. Although the
¥ilms Division has been issuing Press Releases about the f(atest do-
cumentary films scheduled for release, these releases generally do not
get much publicity. The Committec urge that the Press Release
Wing of the Films Division should be more vigilant and should en-
sure that adequate publicity is given to the documentary Slms pro-
-duced by the Films Division. The Committee further recommend
that like festivals of award winning feature films, an annual festival
of selected documentary films produced by the Films Division should
also be arranged in the major cities and wide publicity given to
these festivals.

1.30. The Committee note that the Committee on Broadcasting
and Information Media in their Report on documentary films and
news-reels submitted in 1966 had recommended that production of
documentary films for export should be taken up by the Films Divi-
sion. While the Films Division have made some efforts in the dir-
ection of export of documentary films the ecxport earnings of the
Films Division are negligible. The Committee recommend that con-
certed efforts should be made by the Films Division to implement
the recommendations of the Committee on Broadcasting and Infor-
mation Media and increase export earnings from the export of do-
cumentary films as these films can make greater contribution in the
direction of projecting the image of India in other countries, while
earning valuable foreign exchange for the country.

1.31. The Committee have no doubt that with the rich cultural
wealth, architectural mangnificence, scenic beauty etc. available in
abundance in the country, very good documentary films can be made
which would attract more foreign tourists to the country. The Com-
mittee suggest that full coordination should be maintained with the
Department of Tourism for producing documentaries for export.
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1.32. The Committee further note that the Films Division has also
produced some educational films for use in class rooms. However,
the use of films for imparting education has by and large remained
neglected in the country and there are very few schools in the coun-
try which are showing educational films. In view of the vast poten-
tialities of the use of the educational films in the field of education
and the impact that films can make on the minds of the young stu-
dents, the Committee recommend that Films Division should under-
take the production of more educational films for use in educational
institutions. However, care should be taken to ensure that these

films are entertaining so as to attract and sustain the interest of
students,

(C) Production of Documentaries by Private Producers

1.33. While Films Division undertake the bulk of its production
programme through its own units, about 24 films are also got done
each year through approved private producers. These films are
produced under the general guidance of the Films Division. It has
been claimed by the Government that eminent producers from the
Film Industry have made films for the Films Division. The list in~

cludes producers like Satyajit Ray, Mrinal Sen, V. Shantaram, Bimal'
Roy and several others.

1.34. Asked how the private producers for the production of these
films were selected, the Ministry of Information and Broadcasting
have informed the Committee in a written note that:—

“For the purpose of assigning films for production on contract
through outside producers, Films Division maintains a
panel of outside producers duly approved by the Govern-
ment. The panel is reviewed every year with a view to-
eliminating producers whose performance has not been
found satisfactory and for adding new producers wher-
aver considered desirable. The revision of this panel is
done by the Government on the recommendations of the
Committee set up by the Government for this purpose
cons'sting of the Controller-cum-Chief Producer and a re-
presentative each of the film industry at Bombay, Cal-

o~ cutta and Madras. Every year the Committee reviews
the performance of the producers already included in the
¥ panel and also considers the new applicants and makes:

fts recommendations.
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The following procedure is followed by the Films Division for
the selection of producers for assignment of films on contract:—

(i) For subjects which do not require specialised handling, ten-

ders are invited from all the producers on the approved.
panel.

(ii) For subjects which are intricate and require specialised
handling, tenders are invited from a few selected produ-
cers on the panel; (not less than 5 and not more than 10
except in the case of animation films where the minimum
would be lower).

(iii) In special cases, films are also assigned on negotiatior
basis to a selected producer whether included in the ap-
proved panel or not, keeping in view the producers suit-
ability for the particular subject.

(iv) In cases where films are assigned to outside producers on
the basis of tenders, the selection of the producer is made
by the Controller-cum-Chief Producer on the recommen-
dations of an Informal Tender Committee consisting of
some senior officers of the Films Division including the

Internationa] Financial Adviser and the Cost Accounts
Officer.”

1.35. Asked how the cost of the films produced by the private-
producers compare with the cost of films produced by the Films

Division, the Ministry have informed the Committee in a written
note that:—

“A comparative statement showing the average cost of Black
and White documentary films produced by the Films Divi

sion and outside producers during the three years ending
1969-70, 1970-71 and 1971-72 is given below:—

Average cost per Meter (3smm.
B& W)

1969-70 1970-71 1971-72
Rs. Rs. Rs.
Films 149° 30 12330 11500
Division (Provisional)
Outside Producers 9320 77°55 458
(Provisional)

The figures of cost of production for 1972-73 arc not yet available but by and large
e trend would be the same.”
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1.36. When asked during evidence about the reasons for the high
cost of the films produced by the Films Division, the representative
-of the Films Division stated before the Committee:—

“The cost of production in the Films Division is not higher
than in the private sector. Earlier we were under the
wrong impression because, at that time, we did not have
a qualified Cost Accounts Officer and therefore we were
doing it in a very crude way. We were taking into con-
sideration entire expenditure and therefore it looked very
high. But now we have a quoslified Cost Accounts Officer
and he has come to the conclusion that the cost of produc-
tion of films in the Films Division is at the rate of Rs. 80.50
paise per metre whereas in the private sector it is
Rs. 81.00.”

1.37. The representative of the Ministry of Information and
‘Broadcasting stated:—

“This is something we will have properly checked up. These
are tentative estimates of the cost of the Films Division
and we will have a second look at it, before we come to
a final decision.”

1.38. Asked if the Films Division propose to give production of
some more films to outside producers, the representative of the
Films Division stated in his evidence before the Committee:—

“At present 25 per cent of our annual production programmes
goes to independent producers, next year, we propose to
raise it to 50 per cent. But it is not because their cost of
production is low but because we want to encourage do-
cumentary film movement in the country.”

1.39. Asked if the contracts to private producers are being given
on the basis of lowest tenders only, the Films Division has informed

the Committee in a written note that:—

“No, this is not a fact. The assignment of a film to an outside
producer is not done solely on the basis of the lowest
quotation, The amount quoted by the producer is only
one of the considerations, the other considerations being
the suitability of the producer for the particular subject,
his capacity and the adequacy of the script|treatment sub-
mitted by him along with the quotation. The lowest
quotation is acceptable only when the script/treatment
given by the producer is adequate and the amount quoted
is not considered by the Films Division as so low as to re-
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sult in the proauction of a sub-standard film. Wherever
the Films Division considers lowest quotation to be too
low for the production of a good film, the quotation is not
accepted by the Films Division.

The Indian Documentary Producers’ Association have recent-
ly suggested that the Films Division should work out a
fair cost for each film offered to private producers and
tenders should be invited on the basis of that cost. The
suggestion is under the consideration of the Government.”

1.40. The Ministry have further informed the Committee in a
written note that:—
“It has also been decided to consult the outside producers at
the time of finalising the production programme of the
Films Division so that their talents and special aptitude
is utilised. Films are not always assigned through ten-
ders but on negotiation basis depending upon the nature
of the subject and the standing of the producers.”

1.41. The Committee note that the Films Division is at present
giving out the production of 25 per cent of documentary films to the
outside producers and that this percentage is proposed to be increas-
ed to 50 per cent. The Committee would, however, like to point out
that while giving contracts for the production of documentary films
to the outside producers, care must be teken to ensure that the proe-
ducer concerned has got background knowledge and aptitude for
that particular subject which is being assigned to him so that his
best talents may be fully reflected in the films produced.

1.42. The Committee would like Government to undertake a re-
view of the films produced by these producers and ascertain the re-
actions of the viewers so as to bring about improvement in this re-
gard. The result of the review should be communicated to the
Committee.

1.43. The Committee note that according to the statistics supplied
by the Government while the cost per metre of the films produced
by the outside producers is Rs. 74.58 the corresponding figure for the
films produced by the Films Division is Rs. 115. However, it has
been claimed by the representative of the Films Division at the time
of evidence before the Committee that these figures are not correct
as they did not have a quaiified Cost Accounts Officer at that time,
and the correct cost of production of films in the Films Division s
now at the rate of Rs. 80.50 per metre a*ai Jls. 81, in the case of

PAIOLL AR NT LIBRA
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private producers. The Committee recommend that as promised by
the representative of the Ministry, the cost of production of films in
the Films Division should be properly worked out by the Cost
Accounts Officer to make a comparative study and it should be en-
sured that their cost of production are comparable to the cost of
films produced by the private producers. The Committee feel that
in view of the cquipment and facilities available with the Films
Division, and the expertise gained by them in the production of do-
cumentary films, it should be possible for the Films Division to re-
duce the cost of films produced be the Films Division so that they

are able to produce a larger number of films in the existing budget
of the films Division,

D. Newsreels produced by the Films Division

1.44. Upto the end of March, 1973 the Films Division had pro-
duced 1339 National News-reels, 149 Regional News-reels and 229
news-reels compilations. The production of regional newsreels was

started in-January, 1970 and since than 149 regional newsreels have
been produced.

1.45. Newsreels production work is looked after by 2 producers
under whom there are 13 Newsreels Officers and 5 Assistant News-
ree] Officers stationed at Bombay, Calcutta, New Delhi, Madras and
other important cities in India. These Newsreel officers cover im-
portant news items for inclusion in the newsreels. Foreign news-
reels items are received from various countries under an exchange
arrangement. Films Division producers one newsreel evrey week.

146, As regards commercial distribution of documentary films
and newsreels in India, 432 prints of the latest documentary films
and latest newsreel in 15 languages are released in 288 first run
cinema houses ln India every week, each cinema house getting
either a newsreel or one or two documentary films. After the
prints have completed their run of one week in the first set of
288 cinema houses, the same prints are passed on to the second
set of cinema house and the process is continued. In this way,
as many as 7,800 Cinema houses in the country are continuously
serviced by films either made by Films Division or acquired by it.

1.47. A leading organisation of films employees in their Memo-
randum submitted to the Committee have stated:—

“It is commonly said by the cinegoers that the newsreels
give overwhemingly large and unimaginative coverage
to the appearance of the Ministers engaged in performing
by and large ceremonial functions. It is also said about
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its newsreels that they become stale and valueless by the
time they reach the screen in the big cities and townships
as it takes couple of days to make them and it takes these
newsreels to complete national circuit in six months.
The time-lag causes certain amount of embarrassment to
the establishment. For instance, itg newsreels showing
Dr. Zakir Hussain performing functions as the President
of India were being shown six months after his sad
demise. It also happened in the case of late Lal Bahadur
Shastri and for the same reason such embarrassment is
like to be caused again and again because of the time-lag.”

148, Asked if it was a fact that the newsreels circulated by the
Films Division became stale and lost their news value by the time
‘they were circulated, the representative of the Films Division stated
in his evidence before the Committee:—

“The time-taken by a newsreel or a documentary film to com-
plete its all India Circuit depend on the number of
prints which we can prepare. Earlier, a newsreel used
to take as much as 35 weeks to complete its circuit. But,
now we have been able to make mor : prints, and there-
fore, a newsreel completes its all Indi: circuit in 22 weeks.
According to us, an ideal situation will be, when a news-
reel is able to complete its circuit in 4 weeks. But, for
that, we need additional funds. During the coming Plan,
we hope to get some additional funds and we are plan-
ning to prepare as many prints as we need, to complete
the circuit in 14 weeks instead of 22 weeks.”

1.49. Asked if it was a fact that newsreel showing Dr. Zakir
"Hussain performing functions as the President of India were shown
six months after his sad demise, the representative of the Films
Division replied:— AL e 4.

“This situation is possible because as I submitted earlier, a
newsreel takes 22 weeks to complete its circuit. So such
situations are bound to arise.”

1.50, Asked if the staff could not have been instructed to stop
the exhibition of such films, the representative of the Films Divi-
-sion replied:—

“On such occasions, we always do. It takes a long time to
send instructions tg small towns and semi-rural areas.
We have to inform the branch manager concerned and
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he has to send telegrams. All this cannot b: Zone in
one day.”

1.51, The representative of the Ministry of Information and
Broadcasting state:—

“The Films Division must have slipped up on this. After
Dr. Zakir Hussain’s death, a telegram should have been
sent to all concerned that the newsree] should be taken
off...... certainly this is a very regrettable slip.”

1.52. Asked what other improvements are proposed to be made
in the newsreels, the representative of the Ministry of Information
and Broadcasting stated:—

“Now what we are doing is that instead of having the news-
reels to deal with merely spot news, knowing now that a
newsreel produced today may be seen by the audience
14 or 22 weeks later—that means, it is like a stale news-
paper; we cannot help under the present conditions of
our country—we are trying to deal with a particular
subject, deal with a news—item but then go on in depth,
make a detailed study, so that it will be news plus a
feature.”

1.53. The Committee note that the Films Division have produced
more than 1800 newsreel including regional newsreel and news-
reels compilation and these newsreels are circulated in the various
cinema houses in the country. The Committee further note that
it takes a newsree]l about 22 weeks to complete the circuit through-
out the country: The Committee feel that this period of 22 weeks
is too long with the result that the newsreels become stale and lose
their news value by the time, these newsreels reach the rural areas.
Generally the people do not take any intrest in seeing these news-
reels. The Committee feel that if the newsreel are to serve their
purpose and retain the interest of the audiences, it is imperative that
the ncwsreel should complete its circuit within the period of two
to threee months. The Committee recommend that sufficient copies
of the news-print should be prepared so that these newsreels may
complete the circuit within a short time and retain the interest of
the audiences. Moreover the newsreels should be produced in such
a way that even though they may become old, they may still retain
sufficient news value so that the cinema going people may be
interested in seeing these reels. The Committee note that the
Ministry of Information and Broadcasting is already planning to
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take measures so that these newsreels may contain news as well as

other points of lasting interest. The Committee would like the
Ministry to take concrete action to give dhape to this idea at an
early date.

E. Setting up of Units in other Film Producing Centres.

1.54. The headquarters of the Films Division are located in:
Bombay. For the production of defence training films, the Defence
Films Wing of the Films Division was set up in Delhi in 1968.
Another production unit of the Films Division headed by a producer
is also functioning in Delhi since July, 1968 for the production of
films on food and agriculture.

1.55. A leading organisation of film producers is a memorandum
submitted to the Committee hag stated:—

“There is, however, a grievance against the Films Division’s
neglect of the film industry and trade of Eastern India.
A large part of revenue of the Films Division is derived
from the cinemas in Eastern India, but practically the
entire work is done in Bombay. Private producers of
documentaries in Eastern India are neglected and what-
ever jobs are given to them, they are unremunerative in
as much as they have to incur large costs for repeated
visits to Bombay to show the progress of work in respect
of documentaries ordered by the Films Division. The
newsreels and background of documentaries do not cover
much of Eastern India.”

1.56. The Committee on Broadcasting and Information Media in
their Report on Documentary Films and Newsreel in 1966 had re-
commended that:—

“Regional units should be set up at Delhi, Calcutta and
Madras—the unit at Delhi getting priority. They should
be controlled and constituted by a revamped Films
Division.”

1.57. The Study Team appointed to consider the grievances of
the Film Industry in West Bengal, in their Report submitted in
April, 1972, had recommended that:—

“Production of documentaries and newsreels by the Films
Division should be decentralised and a branch office of
this Division should be set up for this purpose in Calcutta.
Similarly, the work of production of films for TV should
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also be decentralised and necessary facilities for this
purpose developed in Calcutta.”

1.58. Asked if the Films Division had any proposal to open
regional offices of the Films Division in other Film producing

centres, the representative of the Films Division stated in his evi-
dence before the Committee:—

“We propose to open regional film production centres at
Calcutta, Madras and Delhi. From there, we will be
giving subjects to independent film producers. Already
a beginning has been made by transferring some of the
processing work to the laboratories in Calcutta.”

1.59. The Committee note that at present all the offices of the
Films Division are located in Bombay, except two offices in Delhi
which looks after the Defence Films Wing and producing of films
on food and agriculture. The Committee feel that there is force
in the plea of the producers in other film producing centres like
Madras and Calcuita that the regional units of the Film Division
should be set up in other centres also so that proper liaison may
be kept with the documentary films producers in those centres.
'The Committee further note that the Committee on Broadcasting
and Information Media in their Report on documentary films (1966)
had also recommended that regional units of the Filmg Division
should be set up at Delhi. Madras and Calcutta. The Committee
further note that Films Division now proposes to open regional film
production centres at Caitcutta, Madras and Delhi. The Committee
recommend that the regional units of the Films Division at Madras
and Calcutta should be set up at an early date. They hope that the
.setting up of regional units at these centres will provide further
Allip to the regional film industry in those centres which is already
suffering because of shortage of work.

F. Production of Films for Television

1.60. Over the years, the Films Division has produced about 50
TV films (including TV fillers) for use in Indian and foreign T.V.
Apart from this, a very large number of documentary films and
rewsreels produced by the Films Division are also used by TV
Centres in India. Recently, the Films Division has taken up the
production of 38 TV films specially intended for Indian TV. Of
‘these, three films have already been completed.
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1.61. Asked about the cost of these films and revenue earneq from

these films, the Ministry have informed the Committee in a written
mote that:—

“The cost of TV films produced by the Films Division has
not yet been worked out. However, it may be mentioned
that the cost of an average TV films would be somewhat
less than the cost of an average Black and White docu-
mentary film. The cost of TV films can be further reduc-
ed if they are produced exclusively in 16 mm. But for
want of adequate 16 mm equipment, for the present the
Division can produce only a few TV films in 16 mm

and the rest will have to be produced in 35 mm and then
reduced to 16 mm.

‘When the Films Division produces a TV film for the use of
TV Stations in India, the Films Division meets the entire
cost of production. The prints of films required by the
TV Centres in India are sold to them at rates prescribed
for sale for non-commercial purposes. However, when
films are loaned to them, the Films Division does not
receive any royalty from them. In this connection it
may be mentioned that the Filmg Division does earn
some revenue from TV films in the following cases:--

(i) When TV films are found suitable for theatrical release,
rentals are realised from cinema houses.

(ii) When TV films are selectedq by commercial TV
Stations in foreign countries, Films Division gets some
royalty.”

1.62. Asked if the Filmg Division propose to undertake production
of films for television on a regular basis, the representative of the
Films Division stated in his evidence before the Committee:—

“We have made a small beginning. We have completed 3
TV films. They have been telecast. Other films are
nearing completion. We hope to supply them to TV soon.
There are five or six films which are under production.
But all these films have been made by the Films Divis-
jon out of the existing budget etc. From next year we
hope to start four TV production centres and we are pre-
pared to undertake a bigger programme. At present, we
are aiming at having 26 different programmes from each
centre. The duration' of each film may be one hour or
half an hour or 15 minutes.”
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163. Asked if the estimates of cost of setting up ‘Centres for
production 16 mm TV films at Calcutta, Madras, Bombay and New
Delhi have been worked out, the representative of the Films Divis--
sion stated in his evidence before the Committee:—

“The non-recurring expenditure is Rs. 324 lakhs and the re-
curring expenditure is Rs. 235 lakhs for all the four
centres for a period of five years.”

1.64. Asked about the cost of producing television films at these
centres, the representative of the Ministry of Information and
Broadcasting stated:—

“On the basig of the present projections of the estimates, the
feeling is that it would be about Rs. 44 per metre, against.
the present films Division documentary cost of Rs. 80 per
metre. It will be nearly half of that.”

1.65. Asked about the reasons for not working out the cost of
the film produced for television so far, the Ministry have informed
the Committee in a written note that:—

“Presently, the TV films have been produced alongwith the
normal production activity of the Films Division. The
cost of all the documentaries, including the films for T.V.,
produced by the Filmg Division will be worked out after
the accounts for 1973-74 are completed.”

1.66. The Committee note that Films Division have also undertaken:
the production ¢f films for Television and has produced 50 T.V.
films over the years. Out of the 36 TV films recently taken up for
production by the Films Division. 3 have already been completed
by it. The Committee further note that the Films Division is pro-
posing to start 4 T.V. production centres at Calcutta, Madras,
Bombay and New Delhi for the production of 16 mm. TV films.
The non-recurring expenditure on the setting up of these centres
is stated to be Rs, 324 lakhs and the recurring expenditure Rs. 235
lakhs for a period of five years. The Committee regret to note that
although the Films Division has already produced 50 T.V. films, the
cost of such films has not yct been worked out by it. What is more
surprising is that even the estimated cost of producing TV films
at proposed 4 centres has not been worked out by the Films Divi-
sion. It has only a feeling that the cost would be about Rs. 44
per metre. The Committee are unable to appreciate how the set-
ting up of the 4 centres at an estimated cost of about Rs. 6 crores
(both recurring and non-recurring) is being proposed without going
into the detailed cost estimates of the end product. The Committee
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like Government to first have the estimates of the cost of production
of TV films at these centres, worked out realistically anq based on
such a study, decide about the setting up of the TV production
centre. They would further like Government to first set up one
centre to produce films specially intended for T.V., on a pilot basis
and based on the experience of working of that centre, set up other
centres as required, so as to ensure that the TV Films produced at
these centres are economically produced and meet the requirements
of the viewers.

1.67. The Committee need hardly emphasise that the TV films
produced by the Films Division should not only be educative and
informative but should also be entertaining. Since TV films are
seen by the whole family including the children, it should also be
ensured that the films produced by Films Division, are pace setters
of high quality, and are free from sex, nudity, violence etc., and
have an elevating influence on the viewers.

1.68. The Committee note that the Filmsg Division can reduce
the cost of production of films for television if these films are pro-
duced on 16 m.m, but because of lack of equipment, the Films
Division is not in a position to undertake the production of 16 m.m.
films on a big scale. The Committee recommend that necessary
steps should be taken to procure the requisite equipment for the
Films Division so that the production of 16 m.m. films could be
taken up in right earnest,

G. Audience Survey

1.69. Various and contradictory opinions have been expressed
about the quality of films produced by the Films Division and its
impact on the cinema going public. Asked if the Films Division .
has made any survey of the impact of the filmg produced by the
Films Division on the people, the Films Division has informed the
Committee in a written note that:—

“The Division is not satisfie§ with the measures so far taken
for evaluation of films. The Films Division does not have
any organised machinery to find out public reaction to
its films. However, some steps have been taken to
evaluate the impact of films from time to time.

A scheme was suggested by the Division for inclusion in the
Fourth Five Year Plan for creation of an audience reac-
tion research section in the Films Division with a skeleton
staff. The proposal was not approved by the Govern-
ment.
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i An attempt had also been made through the Directorate of
Field Publicity to find out reaction to our films in the
rural areas, but the resulty could not be analysed for
want of proper staff for the purpose. Similarly, other
attempts were made by the Films Division by distribu-
tion of printed questionnaire during commercial shows.
These attempts had also to be abandoned. In the absence
of any satisfactory arrangements for gauging audience
reaction, the Films Division hag been left with no choice
but to depend on whatever little information it gathers
through the following services:—

(i) Editorials in newspapers on the activities of the Films
Division.

(ii) Letters to the Editor appearing in ne\;vspapers;
(iil) Press comments and press reviews; and

(iv) Reports from our Missions abroad,
* L * * * * * *®
* * * * *

However, the above measures can only be treated as ad hoc
measures and cannot be a substitute for a well organised
and scientific evaluation of the Films Division’s films and
their impact. The Films Division feels that this can be
achieved only if proper machinery for the purpose is
available. With this end in view, a proposal was again
made to the Government for inclusion of the scheme for
creation of an Evaluation Cell in the Films Division in
the Fifth Five Year Plan. The Steering Group of the
Planning Commission has, however, recommended that
the organisation for evaluation should be located in the
main Ministry.”

1.70. Asked during evidence, if the Films Division proposed to
conduct any study of the impact of the films produced with Films
Division, on the people, the representative of the Filmg Division
stated in his evidence before the Committee:—

“We do not have any machinery at present in the Films
Division but we dp hope to work on it from the next
year.”

1.71. The representative of the Ministry of Information and
Broadcasting added:—

“We do feel to study audience reaction is a highly skilled
thing. It is not merely by occasional reports by the people
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who show the films themselves that one can get the
idea of audience reaction. There is a highly developed
body of social science for study of audience reaction and
we feel that much more meticulous study of audience
reactions should be made and that i{s why both in the area
of radio television and films we made a submission to
the Planning Commission to allot funds during the Fifth
Plan to make studies on audience reaction because this
is an area which had been neglected in the past. We
have got the necessary allocation in the Fifth Plan and
we hope will get a better feed-back from the general
public as to how our films are received.”

1.72, The Committee note that the Films Division have no
machinery to assess the impact of the films produced by the Films
Division on the common people with the result that the popularity
or otherwise of the documentary films and their educative value can-
not be assessed. In view of the fact that Films Division is producing
films for other Ministries also like films on Family Planning, Agri-
culture etc., and large sums of money are being spent for the pro-
duction of these films, it is necessary that there should be suitable
arrangements to assess whether these films are serving the purpose
for which they are intended. The Committee recommend that a
suitable machinery should be evolved by the Ministry of Information
and Broadcasting to conduct a survey of the impact of the films and
news-reels produced by the Films Division on the people. The pro-
posed machinery should be set up in the Ministry of Information
and Broadcasting and should develop a system of feedback to the
Films Division, so that improvements may be made in the films of
the Films Division in the light of the studies made. The Committee
feel that this system of feedback is all the more necessary when the
Films Division is going to farm out increasing number of fiims to ovt-
side producers. ’e



CHAPTER 1I

FILM AND TELEVISION INSTITUTE OF INDIA, POONA
A. Historical Background

The Film Institute of India was established in 1861 following the
recommendations of the Film Enquiry Committee, 1851 with the
object of providing facilities for professional training in a scientific
and systematic manner in the art and technique of film-making,
thus helping to bring about improvements in the technical as well
as aesthetic standards of Indian films. The oyiginal conception was
that the Institute should be set up as an appendage to the National
Film Board, which was to have composed of a Film Production
Bureau and the Film Institute. A Bill was also introduced in Par-
liament in 1956 for establishing the National Film Board as a statu-
tory organisation but subsequently, for reasons of economy, it was
withdrawn. However, the idea of a Film Institute was pursued and
the Institute was set up as a subordinate office of the Ministry of
Information and Broadcasting.

2.2. With the creation of a Television Training Centre at Poona
and the decision to treat it as a wing of the Institute, the area of acti-
vity of the Institute has widened and the Institute has been re-named
as Film and T.V. Institute of India, Poona. The training in the
Television Wing at Delhi is, for the present, confined to ‘in service
training’ of All India Radio personnel. The wing will be moving
from Delhi to Poona to occupy the new building complex, which is
now under construction.

B. Organisational Set-up

2.3. The Film and Television Institute of India has been set up as
a subordinate office of the Ministry of Information and Broadcasting.
The Director of the Institute as Head of Department exercises finan-
cial and administrative powers delegated to him under the Funda-
mental Rules and Supplementary Rules and Delegation of Financial
Powers Rules. The Administrative Officer enjoys the powers of a
Head of Office and assists the Director in carrying out day to day
administration.

2.4. The object of setting up of the Institute is to impart profes-
sional training in the art and technique of film-making and to under-

32
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take research in the allied fields of cinema as a means of communica-
tion and education.

Functions

The main functions of the Institute are:—
(a) to impart training in the following aspects of film produc-

tion and other allied subjects, namely: —
1. Film Direction

. Sereen-play Writing

. Film Acting

Motion Picture Photography

. Sound Recording and Sound Engineering.

. Film Editing

Film Appreciation

Film Production

Art Direction

Film Processing ;

. Make-up '

. Costume Designing

. Animation :

. Film Publicity and Public Relations

15. Film Distribution and Exhibition.

© o N o
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qb) to grant Diploma and Certificates to successful trainees
who have completed the prescribed courses;

«(c) to co-ordinate the activities for training of mim technicians
in India; and i

«(d) to maintain a library of important films produced in India
and abroad. ..

2.5. The Film Wing of the Institute is at present offering regular
«courses for whole-time students in the following subjects: ~-

“Three Year Course:

1. Film Direction

2. Screenplay Writing

3. Motion Picture Photography

‘4. Sound Recording and Sound Engineenng. It
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Two Year Course:
1. Film Editing
2. Film Acting.”

2.6. The Committee appointed to enquire into the working of the
Film and Television Institute of India, Poona in their Report sub-
mitted in 1972 had recommended as follows:—

“The Committee are of the view that an organisation like the
Film Institute which train young people in making good
quality films cannot be relegated to the position of a
mere office of a Ministry....They recommend that the
status of the Institute be raised to that of an autonomous
body, by an Act of Parliament and in the Act, the aims
and objectives of the Institute be clearly defined. They
also feel that it may be desirable to link the Institute
with the University Grants Commission.”

2.7. In their action taken statement showing action taken on the
above-mentioned Report, the Government have stated that :—

“It has been decided to constitute the Institute as a “society”.
Details are being worked out.”

2.8. Asked about the action taken by Government on the above:
recommendation of the Committee, the representative of the Minis-

try of Information and Broadcasting stated in, his evidence before
the Committee:—

“The decision has been taken, in principle, in the Ministry to
convert it into a society under the Societies Registration
Act. The proposal is now being processed in the Minis-
try of Finance and, with the approval of the Cabinet, it
will be put into action.... .The decision, in principle, was
taken in April, 1973. Since then, we have drafted the
proposal, drafted the charter of the society, the rules etc.
It has now been cleared by the Ministry of Finance.”

2.9. Asked why the recommendation which was made in 1972 has

not been implemented so far, the representative of the Ministry rep-
lied:—

“The Report contained several recommendations. This, of
course, was the core recommendation to give autonomy,
to give freedom of action to the Institute and to convert-
it into a society. The decision was taken, in principle, om
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that. Before that, the Advisory Committee for the Film.
Institute was consulted. There is the Advisory Com-
mittee with which many eminent film people are asso-
ciated. Taking into consideration various opinions it
was decided, in principle, in April, 1973 to set up a
society. Since then we are in the process of implemen-
tation.”

2.10. The Committee note that in pursuance of the recommenda-
tions of the Film Enquiry Committee, 1951, Government set up the
Film Institute of India, Poona in 1961 to impart training to the
young talents in the country in a Scientific and systematic manner
and that the institute has now come to occupy the position of a
leading film training institution in the country. The institute is im-
parting training in film acting, film direction, film editing, screen
play writing, motion picture photography and sound recording. The
Committee are glad to note that the Film Institute has filled a void
in the film industry in the sense that young men and women are
able to get professional training before entering the film industry
and that the diploma holders of the Film Institute have by and large
earned a good name for the Institute by their performances.

2.11. The Committee further note that the Film Institute was
set up as a subordinate office of the Government of India. Although
the Committee appointed to enquire into the working of the Insti-
tute, in their Report submitted in 1972 had recommended that status
of the Institute be raised to that of an autonomous body by an act
of Parliament, and the aims and objectives of the Institute be clearly
defined and although the recommendation has been accepted by
Government in princple to convert the Institute a society under
the Societies Registration Act, necessary steps in this direction have
not yet been taken. The Committee feel that as the Film Institute
is an educational institution and has come to occupy the position
of the premier Institute of training in Films, the Institute should
be set up as an autonomous body preferably by a statute of Par-
liament in the interest of its accountability to Parliament. It would
be recalled that the working of Universities and other educational
institutes of national importance are genmerally regulated by Statu-

tes. The Committee would like to be informed of the action taken
by Government within six months.

C. Achievements of the Institute
2.12. A number of organisations connected with the films and’
individuals who have submitted Memoranda to the Committee have-

praised the performance of the diploma-holders of the Film and
Television Institute of India.
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2.13. In a Momorandum submitted to the Committee, a leading
«organisation of film employees in the country has stated:--

“The Institute deserves praise for the commendable job it has
done in bringing well trained generation of young artists
and technicians into film industry. By doing so it has
helped the film-makers to come out of the strangehold
of the established starts and star-technicians. The fact
that the graduates from the Institute are immediately ab-
sorbed in the industry speaks volume.”

2.14. A leading film producer has stated in his Memorandum sub-
mitted to the Commrittee :—

“The Film Institute is doing a good job in imparting basic
knowledge and training for different sectors of picture
making. The major training will come by actual work-
ing in regular jobs.”

2.15. A leading organisation of film producers, in a Memorandum
submitted to the Committee, has stated :(—

“The existing Film Institute in Poona is giving adequate tra-
ining to its students in the departments of film tech-
niques. This training appears to be adequate.”

2.16. During théir tour, the Study Group of the Committee were
rinformed at Madras by the film organisation of the South that : —

“Reports about the working of the Film and Television Insti-
tute of India, Poona are quite encodraging. From avail-
able reports, the diploma-holders of the Institute are

found to be fairly well-equipped.”

2.17. Another leading film producer has stated in his Memoran-
«dum submitted to the Committee that:—

““This is one field where Government deserves unqualified
praise, The Poona Institute has done real good work by
providing training for various kinds of jobs connected
“with the making of movies. Thanks to the highly efficient
-staff of teachers and technically qualified personnél the
quality of ‘the product turned out from this Institute is
really first rate. The Industry owes its thanks to the
“Poona Institute for a number of good artists and techni-
ciang some of whom are front rank names today.”

'2.18. So far 506 students have been awarded displomas in different
ssubjects. The figures include 37 foreign students. On the basis of
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an entrance examination and audition and screen tests held at va-
rious centres and further viva-voce tests at Poona, 74 students were
admitted during the academic year 1973-74, out of a total of 3,123
applicants. The total number of students on the rolls on 31-12-1973
‘was 180 which included 19 students from Bangladesh, Nepal, Afgha-
nistan, Ghana, Bulgaria, Malaysia, U.S.A. and Singapore. The
number of girl students on the rolls was 28, )

2.19. Asked about the present procedure for the selection of stu-
dentg in the Institute, the Ministry of Information and Broadcast-
ing have stated in a written note submitted to the Committee

that :(—

“Foreign students are admitted on the basis of scrutiny of
their applications. Admission of Indian students to the
various courses except Acting course is made on the basis
of the results of an entrance examination which comprises
a written test and a viva voce. The written test is held
at Allahabad, Bombay, Calcutta, Delhi, Madras and
Ranchi and is conducted in the following subjects: —

(i) English composition; and
(ii) General Knowledge.

Candidates seeking admission in Motion Picture Photo-
graphy, Sound Recording and Sound Engineering are re-
quired, in addition, to take a test in Science. Candidates
securing qualifying marks in the written test are requir-
ed to appear for the viva voce held at Poona.

Selection to the Acting Course is made on the basis of a com-
petitive audition test and a test to judge the protogenic
appearance. The photogenic appearance would first be
checked up with the help of the protographs submitted by
the candidates. The students selected after scrutiny of
the applications and the photograps would be called for
a competitive audition test. For this test, a copy of the
qualifying test paper would be sent to the candidates in
advance. The candidates would be required to perform
one of the set pieces from the test paper as well as a
piece of their own choice which must not be taken from
the test paper. The letter piece should be of a contrasting
character, The audition test is held at Bombay, Delhi,
Calcutta and Madras. The candidates selected on the
basis of the audition test would be given a screen test
at the respective centres. The final selection for admis-
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sion to the Film Acting Course is made on the basis of
the performance at the audition test and the screen test.
The tests at the four centres are conducted by a Selec-
tion Committee consisting of the Director and two mem-
bers of the faculty and three outside experts having
specialised experience in direction and acting. These three
invitees are invariably drawn from the film world. The
final selection is entrusted to the Central Selection Com-
mittee which besides having Director and two members:
the faculty, has one eminent director, one senior actor and
one senior actress. The finalists are required to go to
Poona for this selection.”

2.20. Asked if any improvement have been made in the present

selection procedure, the Ministry have stated that :—

“Every year widest possible publicity is given through the

Newspapers about the courses offered by the Institute in
order to attract talented youngsters. By and large the
present procedure ensures that actually deserving and
meritorious candidates are selected to various courses.
However, recently the following changes have been ap-
proved by Government for being adopted from the aca-
demic year 1974-75 :—

(i) The Film Acting course candidates should also under-

take a written test along with others.

(ii) The screen test for the Film Acting course candidates

be abolished.”

2.21. Asked about the employment position of the diploma-hol-

ders of the Institute, the Ministry of Information and Broadcasting
have stated in a written note submitted to the Committee :—

“According to the data collected, out of 435 diploma-holders

in various courses, reliable information could be got about
232 students only. Remaining 203 diploma-holders could
not inform the Institute about their employment position.
Out of 232 diploma-holders—22 diploma-holders have
changed careers and 2 have expired. 214 diploma-holders
are gainfully employed as follows:—

106 are working in the private sector
69 are working in the public sector
2 are working abroad
33 are from foreign countries
4 are continuing their further studies.”
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2.22, A leading organisation of film exhibitors in their Memo-
randum to the Committee has represented that:—

“It would appear that many of the stars coming out of the
Institute develop a “Star Image” even before they come
out of the Institute. It will be necessary to inculcate a
spirit of service of Art, while they are studying at the
Institute.”

2.23. Asked what steps have been taken to inculcate a spirit of
service of art in the students of Film and Television Institute and
make them acquainted with the Indian Culture, the representative
of the Ministry of Information and Broadcasting stated in his
evidence before the Committee that:—

“The present curriculum in the Institute includes a course of
Indian culture and current affairs. It may need further
amplification. The idea is to make a person have a fuller
personality. We shall convey this well made observa-
tions to the Director of the Institute so that he can modi-
fy the course to serve the objective better.

About the students developing a star image whille studying
in the Institute, it is a question of glamour being attach-
ed to the film industry; it is a human failing. Every
potential star imagines him to be the star he admires.
Cinema environment is glamour-oriented and ego-orient-
ed. That is why we agree with the desirability of giving
him sound knowledge of cultural development. Our pre-
sent course aims at it.”

2.24. The Government of India appointed in 1971 an Enquiry
Committee under the Chairmanship of Shri G. D. Khosla to en-
quire into the working of the Film and Television Institute of India,
Poona. The Committee submitted their Report in 1972, Some of
the major recommendations of the Committee were:—

“l. They suggest that an Academic Council consisting of
eleven members viz., the Principal, five Professors, who
may be Heads of the various faculties, a student repre-
sentative, and four outsiders drawn from the Industry
or the creative Arts be set up. This would take care of
all academic matters like fixing the syllabi for various
courses, arranging time tables, inviting guest lecturers
ar also generally supervise the theoretical and techni-
cal teaching imparted in the Institute.
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2. In addition to the setting up of the Academic Council, the

Committee recommend the constitution of a consultative
body comprising eleven person, viz., Principal, five mem-
bers of the staff, and flve students representatives to deal
with matters affecting the student community. This
body would consider the complaints received regarding
administrative machinery and any other matter and, re-
port to the Principal or the Academic Council.

8. The Committee are of the view that the Principal of the

4.

Institute should be a man who is intimately connected
with the art of film making., They are inclined to be-
lieve that only such a Principal, who has first hand
knowledge of the film making process and can inspire
the students and infuse confidence among the staff will
be successful. They are also of the view that, though the
present scale of pay attached to the post is not adequate
enough to attract the right type of persons, if the recom-
mendation regarding the status of the Institute is agreed
to, there will be little difficulty in securing the services
of competent teachers. The Committee also believe that
in order to have a continuous inflow of fresh ideas and
talent and also to introduce the latest developments in
techniques, the post of the Principal, should be filled on
a tenure basis i.e. for a short term of three yvears. The
Principal, the Committee suggest, should be allowed to
produce films, and granted leave without pay up to 3
months. The Committee, while suggesting that no per-
son who is not a film maker should be appointed Princi-
pal, also recommend that he should be paid a salary
equal to the salary which the Dircctors of Technological
Institutes are paid together with free residential
accommodation.

The Committee feel that there should be terminal semi-
nars (symposia) to which outsiders should be invited to
participate. They observe that these seminars will be
worthwhile onlv when there is active participation of
the students. Hence the students should be encouraged
to write papers for the seminars.

5. The Committee are distressed to learn that a great amount

of indiscipline prevails on the Campus. It has, however,
not been possible for them to verify the correctness of
specific allegations regarding rowdyism and excessively
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permissive behaviotir on the Campus. The Committee;.
emphasise that a teaching institution like the Film Insti--
tute must be kept clear of these evils and suggest that
the Principal and the Registrar should be able to achieve-
this objective by enforcing strict and ruthless discipline.
The Committee however, leave the matter of formulating
a code of conduct for the students, which will not be
too strict or tyrannical, to the Principal.

8. The Committee feel that it is desirable to start Refresher
Courses for the people engaged in the industry at film
production centres namely Bombay, Calcutta and Madras
so that they can benefit from the latest equipment
available at the Institute and also by the developments
made abroad, which can soon find place, in a teaching.
institution, more promptly than in the industry.

7. The Committee feel that there is no need to have a sepa-
rate course for screenplay Writing course with the Film
Direction course. The Committee also suggest that for
the first two terms, all students should follow all the
courses with special emphasis on the particular course
chosen by them. They further suggest that guest
lecturers on the creative arts, &nd cultural subjects
should receive greater emphasis. The students should
also receive elementary training in history, art, archaeo-
logy, musie, dance, literature and traditional and
modern trends in Indian culture.

8. The Committee feel that the fee of pguest lecturers fis
derisively low. They, therefore, recommend that a guest
lecturer be paid Rs. 100 for each lecture in addition to-
his expenses. The guest lecturers should also be provided
with basic amenities in the matter of food, transport and
accommodation when they are in Poona. They also see
no reason, why Government servants should not receive:
the same fee, but they wish to leave the matter to the
Government for a decision.

9, Pointing out the inadequacy of technical facilities available-
at the Film Institute, the Committee note that in the
institutions abroad the training in film making is impart-
ed through 16 mm and super 8 mm films, whereas the-
Institute is still using only 35 mm films. They further
sugg>:t that the equipment should be imported fromr
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abroad for the Institute. The Committee estimate the
expenditure on account of the import of equipment at
Rs. 60 lakhs, half of which would be in foreign exchange.
In addition, foreign exchange of Rs. 5 lakhs a year would
be required for replacements, accessories, raw stock etc.

Asked about the action taken on the recommendations of the
‘Enquiry Committee, the Government have furnished an action
taken Statement. It is seen from the statement that while a hum-
ber of recommendations have been accepted in principle, the imple-
mentation of these recommendations have been left to the new
-society when the same would come into existence.

2.25 The Committea are glad to note that the diploma holders of
‘the Film and Television Institute of India, Poona have won appre-
ciation and acclaim from the film industry and others. Not only
that the diploma holders and technicians coming out of film Insti-
tute have set new trends in the film industry but they have been
successful to some extent in breaking the strangehold of the evil
of Star system in the film industry., The Committee feel that by
setting up the Film and Television Institute of India, Poona, Gov-
ernment have done a great service to the film industry as well as
to the country by providing a group of qualified and talented young
men and women to the film industry who have been able to serve
‘the cause of art to a great extent. '

The Committee would, however, like to sound a note of caution.
While it is true that the Film and Television Institute of India,
Poona have considerable achievements to their credit, there is no
room for complacency in the matter. The Committee mnote that
there were some incidents in the Film and Television Institute re-
sulting in a strike in the Institute whch led Government to appoint
an Enquiry Committee in 1971 and the Enquiry Committee have
-also remarked that “A great amount of indiscipline prevails on the
campus.” The Committee feel that an institute like Film and Tele-
vision Institute must be kept clear of these elements which pro-
mete acts of indiscipline and vandalism.

2.26. The Committee note that Government had appointed an
Enquiry Committee to enquire into the working of Films and Tele-
vision Institute of India, Poona in 1971 and that Committee submit-
ted its Report in 1972. The Enquiry Committee have made a num-
ber of valuable suggestions for improvement in the working of the
Institute such as appointment of an eminent film maker as the
“Principal of the Institute, appointment of an Academic Council,
‘setting up of a Consultative Committee etc. While some of the
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recommendations like the appointment of an eminent film preducer
as the Principal of the Institute have been implemented by the
Governmentit ¢ niiaber of other recomimendations gre yet to be
Implemented and some of the recommendations are intended to be
implemented only after the proposed society to regulate the work-
ing of the Institute comes into existence. The Committee recom-
mend that immediate steps should be taken to implement all the

recommendations of the Enquiry Committee which have been ac-
eépted by Government.

2.27. It bas been bruoght to the notice of the Committee that
many students of the film institute develop a star image even be-
fore they come out of the Institute. Moreover many of the diploma
holders of the Institutée who have beén suceessful in the film
industry, have themselves fallen a prey ¢o the evils of the star
systemi. The Committee feel that there is immediateé necessity to
inculcate a spirit of service to art and setting up of healthy and
new trends in the film industry i thé diploma-holders of the Insti-
tute. The Committee recommend that the academic atmosphere of
the Institute should be developed it such a way by making suitable
changes in the curricula that the diploma-holders of the Institute
come out with fresh and méw ideas, with a spirit of service and
dedication to the art and by their example help in removing the
evils now prevailing in the film industry and help to reinforce the
healthy trends in the film indastry,

2.28. The Committee note that one of the recominendations of
the Enquiry Committee on the Film and Television Institute was
that there should be terminal seminars and symposia to which out-
siders should be invited. The Committee recommend that active
film markers and technicians who are known for production of
creative, healthy and purposeful films should be invited to partici-
pate in these seminars etc., so that the students in the Institute may
b= able to get in touch with the latest trends in the film industry
and may get benefit of their experience and expertise.

2.29. From the figures of the diploma-holders so far employed
which has been furnished to the Committee, it is seen that out of
435 diploma-holders, reliable information was available only in res-
pact of 232 diploma-holders and out of these diploma-holders only
5 are not gainfully employed. The Committee feel that the Insti-
tute should keep information regarding fhe employment position
of all the diploma-holders so that authentic picture about the em-

ployment posltion of the diploma-holders may be availabe at all
time.
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- -290, "The Commiftee Tecomrend thrat the Tistitute dheuld keep
$tself snformed of the careers andiachievemients ote., of the Tiploms-
Solders; pussing out’ uffthe Institute 80 tas to wainble the' Iastitute td
Judge whether. the objectives of the: Insiitute: are- bielag fulfitled and
the persons teained are Having ithe desired' effection the Bim industry
and as a result thereof, bring about mlprovemenbs in its curnculum,

methods of: nelucﬁon and tramﬁg etc et ais
v ! ’ ’ s i ‘

2.31. The Commxttee further recommend that the working of ihe
Institute should be evaluated every five _years by an independent
body with a view to assess its working obiechvely and suggest
measures to 'bring aboult lmprovements ami emcieney therein,

2.32. The Committes need hinrdly’ stretl that the iquality of train-
ing given in the Institute should be of the highest order. It should
be ensured that the iatest developments in the various fields of
film techmiques which are taught in the Institute im. other coun-
tries, are taken note of by the Institute and suitably reflected in
their programme of trzining so that the persons who pass out out
of the Institute and man our film - indusiry are of intermational
standards and are able to successfully face up the challenging
‘tasks in the fast growing medium of films.

2.33. The Commitiee have no doubt that in order to sustain the
interest of those who pass out of the Institute, it will be helpful to
associate them in the various activities of the Institute. The Com-
mittee note that the students going out of the Institute who make a
mark in the film industry are allowed to have a meaningful parti-
cipation in the training programme of the Institute by being invited
for seminars, symposia etc. The Committee would like this healthy
trend to be sustained.

D. Refresher Courses

2.34. A leading organisation of film technicians from the South
have stated in a Memorandum submitted to the ‘Committee:—

“The earlier technicians have had no schooling. They have
come up by sheer Trial and Error method. While they
have enormous practical experience they lack theoretical

.- know-how. A right step to organise ‘the industry will,
-therefore, rest in collecting these technicians, giving them
a bush-up of theoretical knowledge and ultimately give
certificates to all of them. Such a “Refresher Course”
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has been thought of even when the Patill Committee
report was submitted and the Poona Film Institute has
also been told on several occasions about this.”

2.35. The Enquiry Committee appointed to enquire into the
working of the Film and Television Institute of India, Poona, had

also recommended that:—

“The Committee feel that it is desirable to start Refresher
Courses for the people engaged in the industry at film
production centres namely, Bombay, Calcutta and
Madras so that they can benefit from the latest equip-
ment available at the Institute and also by the develop-
ments made abroad, which can soon find place, in a
teaching institution, more promptly than in the industry.”

2.36. Asked what action has been taken on the above recommen-
dation, the representative of the Ministry of Information and Broad-
casting stated during evidence before the Committee:—

“A refresher course was organised on two occasions for
script writers. I must confess that for technicians no
such nothing was organised. This is a good suggestion
which can be taken up.”

2.37. The Committee note that there is a demand from the techni-
cians in the film industry that there should be a refresher course
in the Film and Television Institute of India for those technicians
who are already employed in the Industry but who did not have the
henefit of getting theoretical knowledge. The Committee further
note that the Enquiry Committee appointed to enquire into the
working of the Institute had also recommended such refresher
courses. The Committee recomend that Govermment should take
early steps to start refresher courses in the Film and Television
Institute for the technicians etc., already employed in the film
industry so that the quality of our film making may improve.

E. Expansion of the Institute

2.38. A leading film organisation from the South has stated in
a Memorandum submitted to the Committee:—

“Institute like the Poona Film Institute may be sponsosed in
the regional centres for training of artistes and technicians
with a Central Institute for post-graduate students.”
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2.39. The Fepresentative of the orgamisation stated in his evidence.
‘before the Committee:—

“The diploma-holders of the Institute are good not only as
artistes but as technicians also. I strongly recommend
that it must be enlarged to a very up-to-date institute as
one of the best in the world with latest equipments and
facilities. .. ... My suggestion for removing the evil of stai
system is that more institutes: like Poona Film Institute
must be sponsored by the Government in other producing
centres like Calcutta and Madras.”

2.40. Asked if the Government proposed to start Institutes similar
to the Film and Television Institute, Poona in other Centres also,
the Ministry of Information and Broadcasting have stated in a written
note submitted to the Committee:—

“In the Conference of State Ministers of Information, this
matter was discussed and there was a general consensus
that there is need for profilferation of Institutes. How-
ever, special courses at regional level may be sponsored as
and when required.

It is also Government’s thinking that there is a need for for-
mulating a well-coordinated policy and establishing
norms and standards. Quality of training is essential. At
the sameé time, we must ensure that in our anxiety to
provide facilities quickly we should not inadvertently
cause the dilution of quality. Therefore, there is & neces-
sity that the Film and Television Institute of India should
serve as a focal point of consultation and coordination and
take up the question of minimum essential standards and
recognition of diplomas etc. Therefore. there is no pro-
posal to set up another Institute similar to the Film and
Television Institute of India, Poona.”

2.41. Asked if Government have made &ny survey of the require-
‘ments of artistes and technicians in the film industry and the neeed
to increase the intake of the Institute, the representative of the
Ministry of Information and Broadcasting stated in his evidence be-
fore the Committee:—

“As a result of the success of the students, it is attracting a
lot of students from our country and neighbouring coun-
tries as well as from Africa. But the faculties have re-
mained at a level commensurate with the finances avail-
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able. But the principle mentioned is a wholesome one and
should be accepted. One has to remember that one has to
regulate training so that absorption in the profession
becomes easy; you cannot overproduce a talent which
is not very much in demand. There is pressure particu-
larly for acting courses or direction courses....

About survey, no survey has been made but persons with
technical qualifications have been easily absorbed and it
appears there is great demand for them.

The per capita expenditure per student is of the order of
Rs. 10,000. Increasing intake means expanding the facul-
ties, that is, more studios, acting stages, more equipment.
At the rate of absorption of talent passing out, the present
number seems adequate but as the demand increases,
gradually it will have to expand.”

242. The Committee note that a suggestion has been made by
leading film organisations from #lm producing centres other than
Bombay that institutes similar to the Film Institute of Poona may be
opened in other film proeducing centres alsa. Even the film industry
from Bombay have suggested that the intake in the institute should
be increased. From the fact that the diploma-holders of the Insti-
tute have not been able to make the impact on the prevailing star
system in the film industry to the desired extent because of their
inadequate number and from the fact that practically all the diploma..
holders of the imstitute have been able to get gainful employment,
the Commiittee feel that there is a case of the expansion of the film
institute. The Committee recommend thet a realistic assessment of
shert term and long term needs of the film industry for artistes and
other technicians etc. television etc. should be made by Govern-
ment immediately in consultation with the Film Industry and State
Governments.

The Committee note that there is demand for training institutes
in the other Film producing centres. The Committee would like
Government to take concrete steps in consultation with State Gov-
ernments and Film Industry to set up such Institutes in the other
film producing centres also.

G. Growth ef Private Institutions

243. A leading organisation of film producers have submitted ir
their memorandum submitted to the Committee:—

“There is a Film Institute in Poona and Institutes in° Madras
and Bangalore. With the craze for film stars, many pri-
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vate institutes have come up in places like Bombay. These
are more intended to exploit the youth with clamour for
glamour. It would be necessary to regulate such Institu-
tes by Government recognition to those which are proper-

ly equipped..”

'2.44. In a written note submitted to the Committee, the Ministry

of Information and Broadcasting have stated that “Lately, institu-
tions have also been set up by private organisations in Bombay,
Calcutta, etc.”

2.45. Asked if any check is being exercised on these private insti-

tutes so that these may not exploit the youth, the representative of
the Ministry of Information and Broadcasting stated in his evidence
before the Committee:—

“It is true that many private bedies have come up for train-

ing actors, film directors, producers etc. There have been
mixed comments. Some have liked their performance, but
there the many complaints that they chdrge heavily, there
are not trained teachers etc. We do not hawve full infor-

‘mation ‘about them. When a complaint was received from

Bombay, we did forward it to the Government of Mahara-
shtra. because they have to take a licence from: the local

- "education department. We have not made any systematic

study or survey. This was taken up at the Advisory Com-
mittee meeting of the Film Institute in:Poona and -we said
the only check we can enforce is-that they cannot be given
recognition. The Education Ministry representative said,
they have no intention to give recognition to their diplo-
'mas. ‘Nothing more beyond 'this has so far happened.”

2.46. Asked if any check is. bemg exercisad the representative of

the Ministry replied:—

" "It w the, same dxlemma as between, Qubhc educatxon and pri-

vate education. There are pnvate schools whwh may be
charging high fees and giving a very high quahty of edu~
cation ‘ot ‘indifferent education.. The only sanction with
the Government is either to recognise and give grant to
an institution or not.”

247. The Commitiee note that a number of private film training

institutes have come up in Bombay, Madras and Caleutta, etc., and
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there are complaints that many of these institutes do not have the
necessary equipment etc., and are exploiting the youth rather than
providing them useful training. The Committee recommend that
Government should take effective meéasures in consultation with
State Governments to regulate the growth of such institutes in order
to ensure that these institutes may not become instruments for ex-
ploiting the youths who are attracted by the glamour of the industry.
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CHILDREN'S FILM SOCIETY
A. Higtorical Background

The Children’s Film Society, an autonomous body registered
under the Societies Registration Act, 1860, was set up in May, 1955 to-
undertake the production, distribution and exhibition of films spe-
cially suited or of special interest to children and adolescents. Since
its inception, the Society has produced 86 films. The Society sub-
sists to a considerable extent on grants-in-aid given to it by the
Central Government, though it also earns revenue by way of affi-
liate membership fee realised from the State Governments/Union
Territories, Sale of prints, commercilfilm show, hire charges of 16
mm films etc. The State Governments who become affiliate mem~
bers of the Society, pay Rs. 10,000.- and the Union Territories
Rs. 5,000.- annually to the Society.

3.2. A statement giving the income and expenditure of the
society during the last 3 years is given below:—

- e—— e

1970-71 1971-72 1972-73
Income . 5,01.477 6,02,873 5:33,157
Expenditure . . 12,36,041 16,64,170 13,71,433:

B. Working of the Society

3.3. A number of non-official organisations and individuals who
have submitted Memoranda to the Committee have criticised the
working of the Children’s Film Society. A leading organisation of
film producers in their Memorandum submitted to the Committee
have stated:—

“The quality and standards of film produced by Children’s

Film Society has been the subject-matter of criticism in

public and in Parliament. In spite of numerous changes

! made in the administrative set up of the Society, there
has been no worthwhile improvement.”

- 50 b
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3.4. A leading organisation of film employees have stated in their
Memorandum submitted to the Committee:—

“The Society has totally failed to make either a quality or a
standard film despite several years of existence. No won-
der then it has made no impact. The reasons for its fail-
ures are many. But the chief amongst them are lack cf
proper and clear-cut palicy and the improper choice cf
persons selected for its management, allocation of inade-
quate funds to it and its failure to build up channels cf
communications with children.”

3.5. A leading organisation of film producers from the South has
stated in their Memorandum: —

“There is nothing much to be said about the standard of film
produced by the Children’s Film Society. The Society was
in its initial stages in wrong hands and somehow or other
it has not come upto expectations. The production, distgi-
bution and exhibition need a thorough overhall if the ob-

jects for which the Society was formed are to be achie-
ved.

36. A leading film producer has stated in his Memorandum.
submitted to the Committee: —

“l must say that the Society was run by corrupt officials
who wanted to monopolise its execution side. The
Secretary by and large tended to be the Director and I
noticed that in the Board meetings more emphasis was
laid on the economic problems of the Society and the
executive part of the fllm making was allowed to remain

in the hands of officers who knew nothing about the art
of film making.”

3.7. Asked if Government have conducted any enquiry into the-
working of the Children’s Film Society and if so what were the
findings, the Ministry of Information and Broadcasting have stated
in a written note submitted to the Committee: —

“No formal Committee of Enquiry was set up. However, on
receiving certain complaints against the Secretary of the
Children’s Film Society, Shri K. K. Khan, Deputy
Secretary in the Ministry was asked to look into the
allegations. His findings, prima facie, revealed certain
irregularities and an overall state of mis-management in



52

the office of the Society. By way of action, to put the
affairs of the Society on sound footing, the Children's
Film Society has since dispensed with the services of the
Secretary. The Executive Council of the ~Society has
been re-constituted.” '

3.8. It has been stated in the Report of the Enquiry conducted
by the Deputy Secretary in the Ministry of Information and Broad-

casting:—

“I would thus end up by saying that Shri...... is culpably
responsible not only for frittering away the resources of
the Society but also for deliberate mismanagement of
public funds. The most moderate statement that can be
made about his tenure in this Society is that he has
harboured the fortunes of a small coterie of associates
and also of his own family, all at the expense of the
Society. He has to some extent manoeuvred the removal
of people like Shri Ezra Mir and Shri K. L. Khandpur
as presumably their continued association with the
Society would lead to certain n convenient questions con-
cerning his management of affairs. He has kept his office
and his records in such a state of confusion and disorder
that the verification of ev2n a small fact is virtually like
seeking the proverbial needle in the haystack. He has
paid no attention to rules and regulations and has gone
to the extent of manipulating facts in his notes to the
Chairman and preparation of agendas for the Executive
Council, to further whatever ends he may have had in
mind at that particular moment. He has had scanty
regard for financial propriety and his utilisation of
Society funds for his own tours and expenses has verged
on a totally inordinate level, out of all proportion to what
the situation demanded. On some occasions he has ob-
viously used Society funds to perform tours to places
where his work was of a totally personal nature. In
short, he has misused his position in every conceivable
manner and has rendered substantial damage to the
aims and objectives. and functioning of the Children’s
Film movement, Shri...... is not thus a person fit to
be given a responsible position and it is recommended
that he may be removed from his present position in a
suitably summary manner, the circumstances leading to
his removal kept on record so that he may not in the
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future be given any responsible position in a post where

" he would be in any way connected with the expenditure
of public funds. Not only should the Children’s Film
Society dismiss him but this fact should be brought to
the notice of all Governmental agencies to ensure that
Shri...... does not ever get Government employment.
This would be the only suitable deterrent in a case of
this grave a nature.”

3.9. Asked about the circumstances in which these irregularities
and mismanagement in the office of the Society took place, the
representative of the Ministry of Information and Broadcasting
stated in his evidence before the Committee:

“There have been a few complaints which have been looked
into by the former Deputy Secretary incharge of fllms. On
the basis of his report, the services of the Secretary were
dispensed with. A new Secretary has been appointed
and a new Executive Council has been constituted.
Stricter financial scrutiny of the various aspects of the
activities is being done to make better use of the re-
sources -available.”

3.10. Asked if it was not a fact that similar irregularities had
. happened in the time of an earlier Secretary of the Society and if
so, what corrective measures were taken to ensure that similar
irrgularities do not recur, the representative of the Ministry of
Information and Broadcasting stated:—

“We have appointed an officer of the Films Division as Trea-
surer of the Society. We are looking into past irregu-
larities. Now there is very strict control on funds. The
coterie that is being talked about, we are not using any-
one of them for film making. We have thrown the doors
of the Children’s Film Society wide open so that other
people also have an opportunity to give us ideas about
films. We are seeking the advice of film makers on what
would be the best films to make.” *

3.11. The Public Accounts Committee (1965-66) in their 42nd
Report had made the following recommendation about the Child-

ren’s Film Society: —

“The Committee regret to note that even though the Child-
ren’s Film Society has been in existence for over a
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decade and that the Government has spent approxima-
tely Rs. 65 lakhs on this Society during the above
period, the results achieved are far from satisfactory.
The whole project of the Society appears to the Commit-
tee, to be badly planned and inefficiently executed. The
Public Accounts Committee (1963-64) in paras 48-—53 of
their 20th Report have already dealt with serious irre-
gularities pointed out by Audit in the Audit Report
(Civil), 1963. As a result of the recommendation of
the Committee, Shri Limaye was appo.nted to
hold an enquiry for fixing responsibility for financial
irregularities in the Children’s Film Society for a num-
ber of years and to ascertain the amount of loss suffered
by the Society. Shri Limaye’s report, which was submit-
ted in July, 1965 is very revealing and shows how the:
entire working of the Society was mis-menaged. The
Committee suggest that immediate action should be
taken on that report.”

“From the Enquiry Committee’s Report relating to the miss-
ing articles valued at Rs. 19,016.66, it is observed that
apart from small articles, missing articles include came-
ras, watches, gramophones, sarees, almirahs, typewritlers,
shawls, dunlopillo matterss, divans, book cases, steel
cupboards, tea sets etc. Moreover 65 per cent of the
English books and 45 per cent of the Hindi books are
also missing. The Committee feel that such a
large list of missing articles gives only an indi-
cation to the fact that there was a large scale attempt.
to defraud the Society. Further the only gold medal
which the Society won in an international award is also
missing.

The Committee take a serious view of this and suggest that
Government should institute criminal proceedings
against persons who have been held responsible by the
Fnquiry Committee. The Committee also feel that this.
case shows that the supervision of the Ministry of Infor-
mation and Broadcasting on this Society was very lax.
The Committee desire that in addition to fixing of res-
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ponsibility on the persons responsible for thefts of the
missing articles, responsibility for laxity in supervision by
officers of the Information and Broadcasting Ministry may
also be fixed.”

3.12. In their Sixty-second Report, the Public Accounts Com-
wWittee (1966-67) had observed|recommended as follows: —

“The Committee are surprised to learn that the Ministry
could not advise the Children’s Film Society to take
action on their recommendation made in para 4.44 of
the 42nd Report (Third Lok Sabha) and also in cases of
misappropriation of funds by fthe Society. When the
Society as depending on the grants given by the Minis-
try for its working and when the Government was ade-
quately represented on its Executive Council, it becomes
all the more surprising that the Society was beyond the
control of the Ministry. In these circumstances, the
Committee would suggest that the Ministry should
either consider the taking over of the Society so that
its affairs may be brought under effective control or
Stop giving further grants to the Society till proper ac-
tion is taken on the recommendations made by the Com-
mittee.

The Committee would also like to reiterate their recommen-
dation made in paras 4.43, 444 and 4.46 of their 42nd
Report (1965-66) and stress the necessity of taking
prompt action in this case.”

3.13. In their Seventy-eighth Report, the Public Accounts Com-
mittee (1968-69) had observed as follows:—

“The Committee observe that civil proceedings were not ini-
tiated for recovery of irregular excess expenditure,
shortages, outstanding dues etc., amounting to Rs. 92,744
that came to notice as a result of investigation into the
affairs of the Children’s Film Society by the Controller
of the Films Division, Government have stated that pro-
ceedings could not be initiated as the report of the Cont-
roller became available only in July, 1865, “by which
time according to the Law Ministry these cases had be-
‘dome time-barred.” The .Committee, however, observe
that the opinion of the. Law Ministry: that action “had
become time-barred was based on the assumption that
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the former General Secretary of the Society “had
resigned from the Society in June, 1862”, whereas the
actual position as explained to the Committee by Gov-
ernment was that “his resignation had become effective
with effect from 9th December, 1962”. It would there-
fore be apparent that the proceedings time-barred only
on 9th December, 1965, a few months before which the
findings of the Controller of Films Division on the affairs
of Society had become available to Government.”

3.14. The Committee note that Government set up in 1955 the
Children Film Society to undertake the production, distribution and
exhibition of films specially suited or of special interest to children
and adolescents. The Committee, however, regret to note that the
working of the Society has been a subject of adverse criticism from
many quarters in the country and that the Society has not been suc-
cessful in performing the functions assigned to it. The Committiee
further note that an enquiry conducted by an officer of the Ministry
of Information and Broadcasting into the working of the Society in
1972 found many lapses in its working, particularly relating to the
role of the Secretary of the Seciety and charges of misuse of posi-
tion and favouritism against him were found to be substantiated.
The Committee cannot help concluding that the working of the
Society has been far from satisfactory and has been beset with seri-
ous irregularities. The Commission deplore that the Society which
was set up with the objective of production of films for children
who are the future hope of the country was allowed to fall in the
hands of such unscrupulous people and was allowed to be used more
for personal benefit than for achieving the objectives assigned to the

Society.

3.15. The Committee note that the Public Accounts Committee
(1965-66), (1966-67) and (1968-69) had pointed out serious lapses and
irregularities in the working of the Children’s Film Society and had
made several recommendations in this behalf. The Committee feel
that had effective remedial measures been taken immediately by
Government to put the working of the Society on a sound footing,
the grave irregularities which were again found in the working of
the Society in 1972 would have been avoided. The Committee de-
plore that due to lack of timely effective action on the part of Gov-
ernment, the mal-functioning of the Society continued resulting in in-
fructuous expenditure and bringing a bad name to the Society. Con-
sidering the continued unsatisfactory working of the Children’s Film
Society in the past, the Committee feel that the continuance of the
Society as autonomous body, would not serve any useful purpcse
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and would not achieve the objectives for which it was set up. The
Committee recommend that the functions at present performed by
the Children’s Film Society sheuld be immediately entrusted to the
Films Division which works directly under the Government. The
Committee would like Government to inform the Committee within
six months of the action taken in this regard.

3.16. The Committee need hardly stress that as children’s films
are a specialised field which has been long neglected, this should
receive the special attention of the Flms Division and Government
so as to ensure that the development proceeds on the right lines
from the very beginning. The Committee would like the Films
Division to hold consultations with eminent producers, directors,
educationists aad other experts so as to assimilate and incorporate
the best ideas in the production of quality films for children’s enter-

tainment and education.

3.17. The Committee would like the Films Division and the Min-
istry to make a specific mention of the progress made in producing
the children’s films and in their exhibition etc., in the annual report
of the Films Division and of the Ministry of Information and Broad-

casting.
C. Production of Films by Children’s Film Society

3.18. Since its inception in 1955, the Children’s Films Society has
produced 86 films.

3.19. Asked to state the average cost of production of films, the
Ministry of Information and Broadcasting has stated in a note sub-
mitted to the Committee:—

“The Children’s Film Society has stated that the cost of indi-
vidual films produced prior to 1962 could not be ascertain-
ed, as they have no records showing the production cost
of individuals films produced prior to 1962. The average
cost of production of each film produced subsequent to
1962 comes to Rs. 82,264.”

3.20. A leading film producer has stated in his Memorandum sub-
mitted to the Committee:

“The (Government and its organisers seem to have got into
their head that Children’s Film Society should make pic-
tures which are childish. They seem to forget that if it is
very delicate field of film activity and we need really in
telligent directors to make pictures suitable for the juv-
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enile mind. It is in fact the job of experts....For one
thing or the other the executives of the saciety did not
like to approach. good directors already engaged in feature
film business either on the ground of financial .insuffici-
ency or due to some psychological reluetance which would
reduce the importance of Secretary and ethers.”

8.21. Asked if some private producers have been approached to
produce pictures for children, the representative of the Ministry of

Information and Broadcasting stated in his evidence before the
Committee: —

“Yes. We have put in an advertisement in the press in all
languages that story-writers should submit their stories
to us for children’s films. We have set up a Committee
to go through these stories and decide whether any of
them could be made into a film. Apart from that, a num-
ber of invitations have been addressed to outside film-
makers to submit to us ideas for making children’s films.”

3.22. Asked whether in view of the fact that the budget of the
Society is approximately Rs. 12 lakhs annually, the production per-
formance has been satisfactory, the representative of the Ministry
of Information and Broadcasting stated:—

“Rs. 12 lakhs was utilised not only for the making of films but
also for distribution. They have been sponsoring the
children’s films movement., They have been supplying
films to the State Governments which are members; in
lieu of their membership feel, they get certain films. May
be, the production has not remained stable throughout
the period; there have been ups and downs. They have
been able to produce five films which is a fair perform-
ance.”

3.23. The representative of the Ministry of Information and
Broadcasting further stated:

“We have to build up the movement and generate enough of
interest in the producers and writers to make enough
films of quality for children. In the Fifth Plan we are
increasing the budget for this item. We hope that in the
next five years there will be not only more of children’s
films but also better films.”

3.24 Asked if the Children’s Film Society has been getting suffi-
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tctent funds for its production programme the representative of the
Ministry of Information and Broadcasting stated:—

“Now more funds have been given. We have no complaints
of funds. There was neglect in the past. Action has been
taken against the Secretary. We are going to go ahead
with the production of more films with a more efficient
distribution system, engaging outside talents, mobilisa-
tion of more films writers, especially children’s film mak-
ers, creating a forum for bringing them together so that
they can produce the best children’s films in the country.”

3.25. Asked if it is proposed to boost up the production of chil-
-dren’s films in the country and if good and purposeful films for chil-
dren were being imported, the Ministry of Information and Broad-
.casting have stated in a written note submitted to the Committee:—

“Stepping up of the production of children’s film will require
additional resources. Fortunately in the Fifth Plan, there
is a provision of Rs. 100 lakhs as grant-in-aid to the
Society. During 1974-75, a provision of Rs. 14 lakhs has
been made under the Plan. In addition, the society will
get Rs, 6 lakhs under non-plan grant-in-aid. Besides the
grant-in-aid the Society is expecting its own revenue of
about Rs. 10 lakhs. Thus the Society during 1374-75 will
have enough resources to enlarge its production. Besides
Departmental production through its own unit, the
Society will commission films to talented film makers all
over the country. In fact more fillms will be framed out
to outside producers than produced departmentally.

Several good foreign children films have been located and
negotiations are being started for acquiring them for dis-
tribution in India after they have been dubbed in Indian
languages.”

3.26. The Committee note that since its inception in 1955 the
Children Film Society has produced 86 films which works out to an
average of about 5 films every year. The Committee feel that the
number of films produced by the Children Film Society has not been
sufficient to make any impact on the children film movement in the
country with the result that most of the children are still going te
see the commercial feature films, produced in the country which
may not always have a healthy effect on the minds of the young
children. The Committee feel that films play a major role in shap-
ping the mental make up and thinking of the children particularly.

467 LS—b5.
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On account of their visual impact, the films leave a lasting imprint
on the minds of the children. What is more distressing to note is
that although sufficient funds were made available to the Children.
Film Society, as admitted by the Secretary of the Ministry of Infor-
mation and Broadcasting, it has not been able to produce more and
purposeful children’s films because of the internal weaknesses in
the working of the Society. The Committee recommend that Gov-
ernment should take effective measures to ensure that adequate
number of children films are produced in the country so as to make
the children film movement in the country really effective. These
films while being educative and of high quality should also be enter-
taining so that the children may be attracted to see these films and
may not go to see the commercial feature films.

3.27. The Committee need hardly point out that production of
films for children is a delicate and a sensitive field of film activity
which require dedicated and talented directors and writers. It
should be realised that these films are meant for the juvenile mind
which is very sensitive and receptive and hence it is very necessary
that the greatest care is bestowed in the selection of the story, the
script and the production of these films. The Committee recommend
that cooperation of eminent film producers, directors and script
writers in the country should be sought for the production of chil-
dren films so that their experience may be utilised for the promo-
tion of children’s films movement in the country. The Committee
have no doubt that such eminent people in the film industry would
come forward to lend a hand in educating the mind of young gene-
ration of the country as a labour of love. The Committee would
like to be apprised of the concrete steps taken by Government in this
matter.

3.28. The Committee recommend that films for children should be
produced on the lives of great men and national martyers as also on
the stories from the great national epics like Ramayana, Maha-
bharata and Panchtantra so as to inculcate in the children of the
country a sense of patriotism and feeling of pride for the national
-traditions and history. The Committee further recommend that
children films depicting the cultures and lives of people in the vari-
ous regions of the country should be produced so as to make our
children aware of the diversified culture of the country and encour-
age national integration.

3.29. Government should also keep a careful watch on the cost
of production of children’s films as in the past there have been seri--
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ous allegations about unconscionably high cost of films produced by
the Children Films Society. The Committee stress that when the
work is taken over by the Films Division strict check should be
exercised in this hehalf in consultation with the representatives of
Finance to see that the cost is kept within reasonable limits thus
woviating any scope for allegations.

D. Distribution and Exhibition of Films produced by the Society

3.30. The arrangements for the exhibition of films produced by
the Society are made through following distributors:

Name of the Distritutors Areas assigned

1. M/s. Movie Film Exchange Prakash Talkics U.P., M.P., Rajasthan, Vidarbha
Building, Indore. (M.P.) nsnd Khandesh of Maharashtra
tate.

2. M|s. Union Enterprises, M-20/2, 27th Cross Tamilnadu, Kerala, Mysore and
Street, Elliots Beach, Madras-go. Pondicherry.

3. M/s. Seven Seas Pictures, 386, C.V.P. Road, Ncar Maharashtra and Gujarat State,
Congress House, Bombay-4.

4. Films Division, Hyderabad—29. . Andhra Pradesh.
s. Films Division, Calcutta.. Eastern Territory.
Children’s Film Society, Delhi. Delhi, Haryana, Punjab, Hima-
chal Pradesh.
7. Children’s Film Society, Bhubaneshwar-7. Orissa.

3.31. In addition to this, the Society has its own arrangement for
regular shows of its films at Delhi and Bombay. Further, the Society
also maintains a library of its films in 16 mm size. Various Schools,
Social Welfare Clubs, Factories etc., are enrolled as members of this
library and they are given films from this library for their regular
shows on nominal charges.

3.32. It has been stated by the Ministry of Information and
Broadcasting in a written note that:

“In order to popularise the children’s films and to promote
the cause of children’s film movement in the country, the
Society has been organising festivals of its films in various
parts of the country commencing from the Childrens’
Day every year. As a result of this, a number of cinema
exhibitors have come forward to screen the children’s
films regularly. During the year 1972-73 the Society
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organised 3467 shows of its films as against 3132 during
the year 1971-72 and 2818 shows during 1970-71. The 16
mm Library Scheme of the Society has also been becom-
ing popular day by day as a number of Schools, Factories,
Social Welfare Clubs, etc., are enrolling themselves as
members of this library and have been borrowing films
from the Society regularly.

During the year 1972-73, the membership of this library stood
at 337 as against 277 during the year 1971-72 and 153 mem-
bers during the year 1970-71.”
3.33. It has been stated by the Ministry of Information and
Broadcasting in their Annual Report for 1973-74 that:—

“Its films are screened far and wide for the benefit of children
during the Children’s Film Week organised every year
by the Society all over the country coinciding with the
Children’s Day, 14th November. For the first time, the
Society organised a festival of foreign children’s films at
Lucknow and Kanpur in the month of November, 1973
Similarly, a festival of Czechoslovak Children’s films was
also organised at 1) centres in the country. The Society
also participated in the Educational Children’s Film Festi-
val at Calcutta, which was sponsored by the Institute of
Children’s Films, Calcutta, and the film “Raju Aur Ganga-
ram” received an award of “Certificate of Merit”.

The Society continued to show its films regularly at Tarabai
Hall, Bombay and Sapru House, New Delhi on Sundays
and public holidays. The TV Centres at Delhi and Bom-
bay also continued to telecast the Society’s films in the
children’s programme. Under the 16 mm Film Library
Scheme, the Society continued to enrol various schools,
social welfare clubs, factories, etc. The members of this
library are supplied the Society’s films in 16 mm. size for
regular screeing in their premises for the benefit of
children,

In 1972-73, the Society conducted 3,467 shows as against
3,132 shows in 1971-72 non-commercially. In the non-com-
mercial circuit, the shows were attended by over 12.50
lakhs children and adults. The Society arranged shows
of its films on Children’s Day on 14th November, 1973, all
over the country.” -
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3.34. Asked if the exhibition facilities for the showing of chil-
.dren’s films are considered adequate, the Ministry of Information
and Broadcasting have stated in a written note submitted to the
Committee:—

“At present the exhibition facilities for children’s films are
not adequate. The Society is planning to set up distri-
bution offices in various parts of the country to intensify
exhibition of fflims. These officers will arrange morning
shows of children films in their territory and also lend 16
mm films to schools and other institutions having 16 mm
projections.”

3.35. Asked if any study has been made to find out the percen-
tage of children seeing films produced by the Society. the represen-
tative of the Ministry of Information and Broadcasting stated in his
evidence before the Committee:—

“We find that no such study has been made...... We will do
it. But, as in the case of the Films Division also we are
poor in this area. Evaluation is something which we have
not done so far.”

3.36. The representative of the Ministry of Information and
Broadcasting further stated:—

“It appears that although there are branches of the Society
functioning in different states and some of them have
got capital funds, it is still not much, and there are large
areas particularly in the hinterland and rural country-
side which are not covered.”

3.37. The Committee note that the present arrangements made
for the exhibition of Children’s films in the country are not adequate
and during 1972-73 the Society conducted only 3462 shows which
were seen by about 12.50 iakhs children and adults only, This in-
dicates not only the inherent weakness in the present distribution
arrangements but also casts a reflection on the quality of films pro-
duced by the Children Filmg Society. The Committee consider
it of utmost importance that the films produced at Government ex-
pense or largely with Government subsidy for entertainment of
children and for their education are put to best use. The Commit-
tee find that at present the children’s films are exhibited in a very
limited manner only in metropolitan and other big cities and hardly
find adequate exhibition opportunities in other towns and areas. The
Committee have elsewhere in their Report recommended that the
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production of these films should be taken over by the Films Divi-
sion and concerted efforts taken to improve the quality of the films.
The Commtitee have also in their 58th Report discussed in
detail the present constraints in the exhibition arra»gements for
commercial films in the country.

The Committee see no reason why more shows of children’s
films cannot be arranged and why these Slms cannot be shown in
the educational institutions, particularly, when maty of the institu-
tions have projection facilities and shows can also be held in the
open air. The Committee wouid like Government to examine
the matter in depth to improve the -““stribution arrangements so
that children’s films of quality, are shown in educational institutes
to the maximum extent possible, in art theatres rum by the Film
Finance Corporation and in well appointed cinema houses to facili-
tate the films being seen by the children. The Committee have
no doubt that if systematic efforts are made, it should be possible
to devise regular arrange ents for exhibition of children’s films in
smaller towns and cities particularly those which have n sizeable
student population,

3.38. The Committee further feel that no entertainment tax
should be charged on the children’s films so that the admission rates
of the films are kept low to enable maximum number of chiidren
to see these films. The Committee also feel that the children’s films
should be shown on no profit no loss basis in the cinema houses in
the interest of exhibition of these films to a larger audience of
Children.



CHAPTER IV
FILM ARCHIVES OF INDIA

The idea of establishing a National Film Archive originated in
1955 when the Ministry of Information and Broadcasting introduced
‘the National Awards Scheme for films. As per the rules of the
awards, the producers are required to deposit prints of award win-
ning films with the Government. It was decided that such film
deposits would ultimately form the nucleus of the Archive. The
proposal to set up the National Film Archive of India as a consti-
tuent unit of the Ministry of Info.wmation and Broadcasting in the
premises of Film and TV Institute of India at Poona was approved
by the Expenditure Finance Committee in February, 1961. But
the proposal had to be deferred due to the emergency created by
the Chinese aggression and the Archive Cctually came into exis-
tence only in February, 1964.

4.2, The aims and objectives of the Archive as stipulated in its
Constitution are as follows:—
“(iy To procure and preserve important films produced in India.
(ii) To procure and preserve films (including television film
ang telecasts), which are important as records of contem-
porary history.
(iii) To procure and preserve a selected number of films pro-
duced in other countries by purchase or through exchange
of prints of Indian films.

{iv) To procure and preserve still photographs, shooting, scripts,
posters and , other material pertaining to films in the
Archive and also relating to other important films which
cannot be acquired.

(v) To prepare synopsis and other background material for
the films in the Archive on comprehensive cataloguing

system,

(vi) To undertake and encourage research relating to all as-
pects of Indian cinema.

(vii) To maintain and propagate the study of film art. This
will be gradually achieved by the following methods: —

(a) by making arrangements for showing of film classics
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to serious students of film art in the premises of the:
Archives;

(b) by setting up a film distribution library for making a:
selection of the important films in the Archive avail-
able to film study groups for non-commercial showings;:

(¢) by providing lectures, courses and advice to teachers
and others who want to introduce the study of films in.
schools, clubs and other organisations;

(d) by organising : permanent exhibition of filmic mate--
rials, the exhibits of which would include still photo-
graphs, set designs, models of studios and sets, appara-
tus used in the production of early films and illustra-

tions and charts explaining the process of film pro-
ductions;

(e) by preparing and loaning travelling exhibits of stills-
wall charts, posters, models, etc., to museums, art gal--
leries, exhibitions, etc.

(f) by setting up the National Film Theatre organisation-
which will undertake regular screenings of important
films produced in India and abroad.

43. The Archive was thus set up with the task of building up a-
heritage of National Cinema. It is not only a Centre for under-:
taking film study and film research but also a centre for the public
education in cinema. Though acquisition and preserva’ on of’
cinema is its main concern, like any other museum, the Arcaive has
to function as a centre for research. This can be served only if the-

films are constantly projected, viewed, discussed. studied and writ--
ten about.

4.4. At present the Archive’s collection consists of about 1000:
films. In order to enrich the collection of film classics from other
countries and initiate its activity of film distribution to film societies
and film study groups over the country, the National Film Archives
of India has become a member of International Federation of Film
Archives in keeping with the practice followed by Film Archives
of other countries. The membership of the Federation has enabled”

the Archive to procure a number of foreign films on exchange
basis.

45. A leading journalist in his Memorandum submitted to the-
Committee, has stated:—

“The Archive movement is of immense value. But the funds:
available to this organisation are pitiful. Archives are:
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only useful if the material deposited is carefully preserved
and is easily located. This is not so at the moment,.
because the support is lacking. Dedicated archivists must

be nurtured. Here again, normal bureaucratic procedure
is self-destructive.”

4.6 A leading film writer has stated in his Memorandum:—

“The Film Archives is a very useful institution. It is a uni-
que institution of its kind in India but it alsc suffers from
paucity of funds. In our opinion it should have one or
two projection halls of its own plus it should be encourag-
ed to buy more films from abroad. It has a good number of
Western films but not as many from Japan, East European

countries and Russia. I think this imbalance should be-
removed.”

4.7 A leading organisation of film producers has stated in their
Memorandum: —

“This Film Archives working in the Film Institute at Poona
is doing useful work. Again the question of management
by qualified people has to be given importance if ever
Film Archives has to play its expected part. Merely col-
lecting films from available sources and storing them in
a room should not be the purpose of a Film Archive. Im-
portant and memorable films in various fields produced
in various parts of the world will have t. be collected and
these films should be periodically exhibited particularly
to the film makers, technicians and artists of the Indian
Film Industry for the purpose of study with a view to
bring about desirable improvements in the homogenous
production of films. The Archive can also play an im-
portant role in the matter of collecting and disseminating
information not only in all aspects of film making but
also in the distribution and exhibition of films.
The Archive truly should be a historian and an
Information Service rolled into one and should pro-
vide guidance in all aspects—artistic and commercial
aspects of motion pictures. The establishment of the
Film Archives is indeed a good beginning. Steps may be
taken to enlarge its scope and functions on the lines sug-
gested above.”

48 A leading organisation of film employees have stated in their
Memorandum: —

“The Archive is handicapped by lack of adequate funds to
run its affairs in an effective manner after its coming into
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existence very recently. Several old film classics have
been lost completely because either they are not traceable
or their ownership is not traceable or they have been lost
because of the de-composition of the materials, Several
of the old Indian film classics are lying in the vaults of dis-
tribution concerns and processing units. They cannot part
with them because of legal difficulty. We suggest that the
Government should make efforts to acquire these films
before they are totally lost.”

49 Asked about the present position of the Film Archives of
India, the Ministry of Information and Broadcasting have stated in
a written note submitted to the Committee:—

“The National Film Archive of India has since been tempora-
rily shifted to Jayakar Bungalow. It was previously
housed in a small hutment in the compound of the Film
and Television Institute of India. Archive films are at
present stored in two old film vaults, a class room, a part
of Studio stage and a temporary hutment, all situated in
the premises of the Film and Television Institute of India,
Poona. Adequate number of room air conditioners have
been fitted in two film vaults and themperature is kept at
the prescribed limit subject to availability of power. The
proposal to construct film vaults and laboratory for the
National Film Archive of India was included in the Fourth
Five Year Plan proposals. The administrative approval|

. expenditure sanction of Rs. 17,68,800|- was accorded in
September, 1972. However, the construction project of
the new Archive film vaults and laboratory is being kept
in abeyance by C.P.W.D. despite financial sanction due to
the present ban on construction of non-operational build-
ings. Ministry has since requested Ministry of Works
and Housing to make necessary provision for the said
construction work in the capital budget grant for the
year 1974-75. It is hoped that the construction will com-
mence from 1974-75. The Archive has a complement of
13 persons consisting of one Assistant Curator, one Film
Library Officer and one Film Library Assistant. This
staff attend to maintenance as well ag classification of
flms. The Archive has so far been able to acquire 957
films (712 Indian and 245 foreign) (as on 31.12.1973).
During the Fourth Plan period, National Film Archive of
India was allotted Rs. 24.67 lakhs for procurement of
film classics and ancillary material. Ministry feels that
within the existing limitations of finance National Film
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Arclr;ive of India has been given enough fuiwes to maintain
itself.”

’ 4.10. Asked what improvements have been effected to make the
Film Archives more useful, the Ministry have stated in a written
Note that:—

“The Archive has been temporarily shifted to Jayakar’s bun-
galow where a separate bor' ‘ibrary and reading room has
been set up for the benefi. of film students and interested
public who want to refer to the film library and 'an-
cillary material in the Archive collection and also do re-
search.

Archive fi.ms are being regularly loaned to Film and Television
Institute of India for their academic purposes on an ave-
rage of two films daily. Necessary guidance and advisory
service is being provided to a number of educational ins-
titutions and organisations interested in starting film
clubs and holding academic discussion on films.

Selected films from Archive collection are being regularly
shown to invited audiences at Poona and Bombay as a part
of the Archive objective for the spread of film culture.
It is proposed to extend Archive screenings to ether cen-
tres on regular subscription basis. Some of the said
screenings are followed by group discussions on the film.”

4,11, Asked if suitable arrangements have been made for the pre-
servation, maintenance and classification of films in the Film Archi-
ves, the representative of the Ministry of Information and Broadcast-
ing stated in his evidence before the Committee: —

“It is a fact that the Archives have been deprived of enough
support. We shall have to expand them. They have to
be taken out for classification, programme of exchange
to acquire archival films from different countries. They
are a member of the international association which pro-
vides information and then negotiate on the archives. Even
within their limited resources, they have acquired a very
large number of valuable films of the old era in India and
abroad. They have also arranged for their preservation.
They have set up a vault where they store these acquired
films for longer duration so that they can be available to
the research scholars and various other people.”

4.12. Asked if any study has been made of the working of the
Film Archive, the representative of the Ministry added: —

“No study has been conducted. But, their activities are going
to be expandied in the Fifth Plan. They will have re-
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sources to plan more films, to sponsor monographs and re-
search studies of various important film makers and film
directors. They would have even the facility to lend their
excess prints to film societies so that a film culture is pro-
moted, so that people can study cinemas. For instance, if
a person wants to see a film made in the 1930s, this is the
only place where you can get this. They have planned to
do something more in the next 5 years.”

4.13 Asked about the position of films Archives in other countries,
the representative of the Ministry replied:—

“Both commercial and national archives are very well establi-
shed and there is a lot of support which the film industry
gets. For example in France, there is an eminent person
called Mr. Henri Angiols. He is almost a legend in France,
He was the person who saved all the films fror the hands
of the German Army. He has collected thousands of films.
The French Ministry of Industry gives a regular massive
grant to the Archives there and they hold various festi-
vals. In England, the Film Archives receives a regular
subsidy from the Film Fund, which they have in England.
In fact, archives is a very highly developed movement out-
side. But, in our country, it is still in a very infant stage.”

4.14. The Committee note that Government have established
the National Archive of India in 1964 with the object of procuring
and preserving (i) important films produced in:India, (ii) films which
are important as records of contemporary history, and (iii) selected
number of films produced in other countries. The Film Archive’s
collection at present consist of about 1009 films. The Committee,
however, regret to note that Film Archive movement in the country
is still in its infancy and suitable arrangements for maintenance,
preservation and classification of these Archives have not yet been
made. Morover adequate funds have not been made available for
the expansion of the Film Archives. The Committee would like to
point out that the Film Archives are of immense value to the country
and its preservation and expansion should be given higher priority,
in view of the fact that these films would serve the future genera-
tion and posterity.

The Committee recommended that apart from acquiring old
films of historical value, attempts should also be made to acquire
contemporary foreign films of eminent producers who have won in-
ternational awards and are known for their artistic and technical
excellence and have promoted significant trends in the art of film
making. Morover suitable arrangements should also be made for
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exhibition of the films maintained in the Film Archives to selected
audiences consisting of film makers and other students in the various
disciplines of film making.

4.15. The Committee note that while in other countries, great
progress has been made in the maintenance of films Archives and
close co-ordination is being maintained with the film industry for
the development of these Film Archives, the Film Archives move-
ment in the country has not been properly developed. The Commit-
tee recommend that a time-bound programme for the expansion of
the Film Archives should be drawn up in co-ordination with the
Film industry and necessary steps taken to implement the same.

4.16. The Committee understand that foreign missiong in the
country have arrangements for lending of films of their country to
educational institutions and other associations etc. The Committee
would like that there should be a library of Indian films either in
the Film Archives or with the Film Division from which films could
be lent out to educational institutions and other associationg for ex-
hibition to the members on nominal rent,



CHAPTER V
FILM SOCIETIES

It has been stated by Government that the Film Societies have
got a great role to play in the development of tastg of audiences
regarding the quality of films and its improvement.

5.2. Asked about the number of film societies existing in the
ocountry, the liaison maintained by Government with these societies
and facilities and assistance provided to the film societies, the Minis-
try of Information and Broadcasting have stated in a wntten note
submitted to the Committee:—

“There are in all 125 film societies with a total membership of

more than 45,000 according to information provided by the
Federation of Film Societies.

The Ministry of Information and Broadcasting has been assis-

ting the Federation and through it its affiliated societies.
Ministry of Information and Broadcasting has been taking
up from time to time with State Governments the ques-
tion of facilities and cpncessions to the registered film
socleties such as exemption from taxes and cesses,

There may be societies not affiliated with the Federation of

On

(ii)

Film Societies, information about these is not available
with us, nor with the Federation of Film Societies.

the specific request of the Federation the Ministry of In-
formation and Broadcasting grants exemption from cen-
sorship for the films shown by the film societies; this is
done on the professional advice of a previewing Commit-
tee of the Federation countersigned by the President of
the Federation, Shri Satyajit Ray.

The Ministry of Information and Broadcasting has taken
up the issue of tax exemption for film society shows with
various State Governments. The State Governments of
Haryana, Himachal Pradesh, West Bengal, Maharashtra
and Mysore have given facilities for screening the films
free of entertainment tax. The matter regarding tax
exemption has been taken up with the remaining State
Governments.

72
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(iii) In 1965 the Ministry of Information and Broadcasting
gave a grant-in-aid of Rs. 5000/- to the Federation to cover
the royalty of selected foreign films obtained on loan. We
could not give them any further grant-in-aid in the ab-
sence of any audited accounts which were to be given
to us by the Federation. The Federation has been re-
quested to do so when they approached Minister of State
in the M‘nistry of Information and Broadcasting for fur-
ther gram ;-in-aid. In a meeting with Minister of State in
the Ministry of Information and Broadcasting the Fede-
ration urged enhancement of this amount, In principle it
is proposed to grant Rs. 20,000 provided resources are
available and audited utilisation statementg are regularly
furnished.

The impact of the film society movement is evident in the
growing awareness among the film-makers and critics,
technicians and a cross-section of the audience for imp-
roving the quality of the Indian films. Many renowned’
directors and technicians are associated with the film
society movement. Shri Satyajit Ray, Shri Mrinal Sen
and Shri K. A. Abbas among the elders, Shri Adoor Gopal-
krishnan, Shri ."asu Chatterjee and Shri S. Krishnaswamy
among the younjer persons, to name a few are all ac-
tively associated with film society movement. All these
producers|directors are office-bearers of the Federation. If
there is such a thing as minority cinema in India to-day,
its audience has been largely moulded by the film society
opinion.”

5.3. The Enquiry Committee on Film Censorship, in their Re-
port have stated about Film Societies that:—

“The encouragement of film societies is another measure which
will go a long way to cultivate appreciation among the
people and improve their taste. It is sometimes said that
the prurient and the curious become members of film
societies merely in order to be able to see uncensored
versions of some modern erotic films. This criticism, how-
ever, is unjust, because by far the greater number of films
shown to the film societies are free from the taint of ex-
cessive sexuality. These are chosen by the President of

* the Federation of Film Societies for their aesthetic and
artistic content. We feel, nevertheless, that with the film
’ society audiences increasing in number and becoming

more broad-based, it is necessary to provide a link bet-
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ween the Cepsorship Board and the societies. The sefec-
tion of all films shown to the various societies will, in
future, be made in consultation with the Chairman of the
Board of Censors who may be assisted by two other mem~
bers of the Board. The exemption from censorship will
be given by the Boarqd instegd of by the Ministry of In-
formation and Broadcasting as at present and the film
will be shown without any deletions. No fees will be
charged, for this service. We need not be afraid
of the societies abusing this privilege, for the Board
of Censors will have knowledge of what films are being
shown to the societies and any tendency on the part of
the societies to become esoteric coteries of sex and por-
nography can be immediately curbed.”

5.4. Asked about the role of the Film Societies and the assistance
being provided to these societies, the representative of the Ministry

of Information and Broadcasting stated in his evidence before the
Committee :—

“There is a discrimination between good and bad films. They
would then cause an impact on the film scene. In India,
Film Society was set up and the people were interested
in the develapment of the medium of films. They were
allowed to show films under, as I said, exemption given
by Government. We wrote to the State Governments to
give them exemption from entertainment tax. This move-
ment was headed by eminent film makers and many im-
portant people.”

5.5. Asked if the Film Societies were serving the purpose for
which these were set up, the representative of the Ministry re-
plied: —

“They are serving the purpose wherever it is. They are also
serving the purpose in U.P. and Rajasthan or where the
State Governments have been changing their attitude and
policy from year to year and the societies are not really
doing it. I believe the Film Society Movement is a very
valuable one and its impact can be further improved with
more resources.”

5.6. The Committee note that the film societies have a role in
changing the taste of the people in regard to films and create a taste
and appreciation for really artistic and purposeful films. However,
although the movement is guided by many eminent and renowned
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producers of purposeful films, the fact that there are only 125 films
societies in the country with a membership of 45,000 shows that

they film society movemewptginmtipq-esuniry has not been able to
be very popular, .

PR Al S WY TERS
5.7. The Committee would, however, _like to sound a note of
caution. There is also a possibilify that in the name of exhibition
of artistic films,- the movement may attract some members who
may be tempted .o show films wgith - emphasia- uw-ndﬂy, 180X etc.
which may have a deleterious effect particularly on the _students
and youth. The Committee recommend that as suggested hy. the
Enquiry Committee on Film Censorship, the Board eof Film Censor
should. be ‘associated with the Film Seciety- mmm and- while
there should be no general censorship of films, being exhibited by
the societies, a general watch should be kopt that..the Film Socie-
“tieg. ghould -aut -be gllowed to fall into the hands of unscrupulous
elements,
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CHAPPER V1
‘CONCLUSION
_ Films Division

The Films Division has been set up with the objective of
disseminating information to the -broadest spectrum of the audience
and to focus attention on important aspects of country’s life with a
view to bringimg about enlightened participation in the affairs of
the nation, objective appreciation of facts, events and personalities.
India is a vast wountry whose three-quarter of ‘the population live
in villages. Due to prevalence of illiteracy and poverty of the
people, newspapers and television have not been able to penetrate
Indian villages to a large extent. In this context, the films produced
by the Films Division have an important role to play in informing
the masses and acquaint them about the plans and projects under-
taken in the country to improve the lot of common man and thus
have to serve as a powerful medium of mass education and infcrma-
tion. To achieve this objective the films produced by the Films
Division, should not only be easy to comprehend but should also be
really meaningful, entertaining and absorbing to attract the masses
of our country. It is hoped that the Films Division will gear itself
to perform these objectives to the greatest extent possible.

6.2. The medium of short films is still very much under-utilised
because of inadequate financial resources. In the present circum-
stances in the country when disregard for Law and Order and unrest
and indiscipline are spreading, the Films Division, through its dccu-
mentary films, can play a useful role in educating the people and
harnessing their energies for nation building and constructive activi-
ties and enthuse them to participate in the thrilling task of naticn-
building.

6.3. It is generally noted that the documentary films produced
by the Films Division do not evoke much response from the cinema-
going public and many of the cinema goers avoid the documentaries
by coming late to the cinema houses. While it is admitted that the
documentary films cannot be as popular and entertaining as the
commercial feature films, still there is much scope for improving
the documentary films by making them more entertaining and easy
to comprehend so as to make them attractive for the cinema goers.
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The success of the documentary films and their impact on the people
will be ultimately judged by the fact that they are absorbing, are
able to attract and sustain the attention of the cinema-goers and are
actually seen by them. Suitable steps should be taken by the films
Division to make documentary films more audience-oriented and
attractive for the cinema-goers.

6.4. The Films Division has produced 29 films on topical and
social problems in the past and that 32 such films are at present
under production. Considering that the Films Division has so far
produced 1889 documentaries, the number of films on social and
topical problems produced by Films Division is very small. The
Films Division can play an important role as a means of mass com-
munication and influencing the minds of people, by suitably project-
ing the problems faced by the country in an intelligent and construc-
tive manner. Through the films produced by the Films Division, it
should be possible to provoke the people to think in terms of naticnal
goals and partidipate in the nation-building activities for the fulfil-
ment of socio-economic objectives of the country. The Films Divi-
sion should produce larger number of films on topical and social
problems, faced by the country so as to evoke in the viewers on urge
to find a solution to such problems in the larger interests of the
country.

6.5. The Films Division should also produce films specially suit-
ed to youths and students in the country which should emphasise
their role in constructive and nation-building activities and incul-
cate in them a sense of discipline and dedication for national causes.

6.6. Films Division has also undertaken the production of films
for Television and has produced 50 T.V. films over the years. Out
of the 36 TV fillms recently taken up for production by the Films
Division, 3 have already been completed by it. The Films Division
is proposing to start 4 T.V. production centres at Calcutta, Madras,
Bombay and New Delhi for the production of 16 mm TV films. The
non-recurring expenditure on the setting up of these centres is slated
to be Rs. 324 lakhs and the recurring expenditure Rs. 235 lakhs for
a period of five years. Although the Films Division has already
produced 50 TV films, the cost of such films has not yet been worked
out by it. What is more surprising is that even the estimated cost
of producing TV films at thé proposed 4 centres has not been work-
ed out by the Films Division. It has only a feeling that the cost
would be about Rs. 44 per metre. It is not appreciated how the
getting up of the 4 centres at an estimated cost of about Rs. 6 crores
(both recurring and non-recurring) is being proposed without gaing
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into fhe detailed ‘cost estimates -of the eng product. Gowernpnent
showlq first_have the estxmata of t.he. cost of production of . TV filgs
at these- centfe;,\gorlged out realistically and based on such a stydy,
decide ahout the setting up of the TV production centres. Govern-
ment should first set up one centre to produge- films specially in-
tended for TV on a pilot basis. Based on the experience of working
of tha¥=cetitré? Government should set up other ®ntres as required,
S8 69 bhsuie THAY’tMe TV films produced at thes® centres are eco-
nomisully produced &t -meet the requirements of Me viewers.

6.7 Fhe Fiims Division Mave no machinery to as$ess'the impact
of the™ A profuced by the Films Division on the common people
with the résmﬂt thidt the populanty or otherwise of the documentary
flms+and QBGn' educative value cannot be assessed. In view of the
fact that Films Division is producin® films for other Ministries also
like films on Family Pl&nn{ng' “Agdri¥ulture etc., and large sums &F
money are being spent*for the production of these films, it is nece$-
sary that there should 't dfiitable arrangements to assess whether
fniése films are servitdy e purpose for which they are intended. A
suitdble machinery should be evolved by the Ministry of Informa-
fibh and Broadcasting to conduct ‘a survey of the impact of the films
and news-reels produced by the Films Division on the people. The
proposed .machinery should be set up | in the Ministry of Informatjon
and Broaac%hr}g and should develop a system of feedback to the

Fiims Division, sb that’ 1mprovements may be made in the films of
'}w ‘Films Division m“ﬁ‘he light of the studies made. This system
oF ‘feedback is all the ‘fore necessary when the Films Division is
going 'to farm out increagjng;number of films to qutside producers.

Hilpy. angd Kelevision Institute of India, Poena.

6.8 - Inmu.vsuanee ofr the recommegndations of the Film Enquxry
Commitigg; "1961, Gavegpment set upgthe Film Institute of Indla,
Poona ina3Qfl to impart tfaining to the young talents in the country
in a sciep#ific anld systematic manner. The institute has now come
toy necupgadhe pesition. of :a leading film training institution in the
caymntry. The Film Institute has.filled a void in the film industry
#n the sense that young.rngen and women are able to get professional
1xgining before enteripg,the,film,.industry. The diploma holders of
the Fidm Lpstitute, have by and large earned a good name for the
Institute - by .theis performance.

6.9. The Film 1 u;pte awvas set up as a subordmate office of ‘the
Government of India.” The € Committee appointed to enquire into
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the working of the Institute, in their Report submitted in 1972 had
recommended that £6& status of the Institté" be raised to that of
an autonomous body by éfr actof" ~Patfikment’ and the aims and
objectives of the institute bé c’l'éa.rly defined. Although the recom-
dation has been accepted by Go@ﬁ‘nment in principle to convert the
Institute into a society: uhder® tHe®Societies Registration Act, neces-
sary steps in this direction® have’ ﬁot yet been taken. As the"'Fxlm
Institute is an educational intitutfén” and has come to occupy ‘the
position of the brermer Institute of ¥r&ming in Films, the Institute
should be set up as an autoridmous body, Ppreferably by a statute
of Parliament in the interest of its accountability to Parliament.
1t would be recafled #Hat the working of ‘Utitvttsities and other
educational instltute?o? national importance a.re generany regulated
by Statutes. "'h i

6.10. The diploma holders of the Film ahd Television Institute
of India, Poona have won gppt*l%xon and acclaim from the film
industry and others. Not on]y ‘that the diploma holders and techni-
cians coming out of film Instityje.have set new trends in the film
industry but they have been suncessful to some extent in breaking
the stranghold of #he ‘evil of Stax system in the film industry. By
setting up the Film and;Television lnstitute of India, Poona, Gov-
ernment have done a great service to the film industry as well as
to the country by providing a .group of qualified and talented young
men and women to the film ‘industry who have been akje to serve
the cause of art to a great ex'tent. :)b:;""r

i & ¢

6.11. While it is true that the Film and Television Institule of
India, Poona has considerable achievements to its credit, there is
no room for complacency in.the matter. It is noted that there were
some incidénts in the Film .and Television Institute resulting in a
strike in the Institute which led Government 19 .appeint an Enquiry
Committee in 1971 and ‘the Enquiry Committee hgve also remarked
that “ A great amount of indiscipline prevails'on the campus”. An
institute like Film and Television Institute.must be kept clear of
those elements which promote acts of indisripline and vandalism.

6.12. The working of the Institute should be evaluated every
five years by and independent body with a view to assess its work-
ing ob]ectively and suggest measures to bring about 1mprovements

and emciency therein.

613 A suggestion has been made by leading film organ?sations
froni film ‘producing centres other than Bombay that institute shm-
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lar to the Film Institute of Poona may be opened in other film pro-
ducing centres also. Even the film industry from Bombay have
suggested that the intake in the institute should be increased. From
the fact that the diploma-holders of the Institute have not been
able to make the impact on the prevailing star system in the film
industry to the desired extent because of their inadequate number
and from the fact that practically all the diploma-holders of the
institute have been able to get gainful employment, it if felt that
there is a case of the expansion of the film institute. A realistic
assessment of short term and long term needs of the film industry
for artistes and other technicians etc. and in television etc. should
e made by Government immediately in consultation with the Film
Industry and State Governments. Government should take con-
crete steps in consultation with State Governments and Film Indus-
try to set up such Institutes in the other film producing centres also.

' Children Film Society

6.14. Government set up in 1955 the Children Film Society to
undertake the production, distribution and exhibition of films
specially, suited or of special interest to children and adolescents.
However, the working of the Society has been a subject of adverse
criticism from any quarters in the country. The Society has not
been successful in performing the functions assigned to it. An
enquiry conducted by an Officer of the Ministry of Information and
Broadcasting into the working of the Society in 1972 found many
lapses in its working, particularly relating to the role of the Sec-
retary of the Society and charges of misuse of position and favourit-
ism against him were found to be substantiated. This leads to the
conclusion that the working of the Society has been far from satis-
factory and has been beset with serious irregularities. It is deplored
that the Society which was set up with the objective of production
of films for children- who are the future hope 6f the country, was
allowed to fall in the hands of such unscrupulous people and was
allowed to be used more for personal benefit than for achieving the
objectives assigned to the Society.

6.15. The Public Accounts Committee (1985-66), (1966-67) and
(1968-69) had pointed out serious lapses and irregularities in the
working of the Children’s Film Society and had made several re-
commendations in this behalf. It is felt that had effective remedial
measures been taken immediately by Government to put the work-
ing of the Society on a sound footing, the grave irreguarities which
were again found in the working of the Society in 1972 whould have
been avoided. It is deplored that due to lack of timely effective
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~sifon on the part of Government, the mal-functioning of the Society
continued resulting in infractuous expenditure and. bringing a bad
name to the Seciety. Considering the continued unsatisfactory
working of the Children’s Film Society in the past, it is felt that the
continuance of the Society as an autonomous body, would not serve
any useful purpose and would not achive the objectives for which
it was set up. - The functions at present performed by the Children's
Film Society should be immediately entrusted to the Film Division
which works directly under the Government. Government should
inform within six months of the action taken in this regard.

6.16 As production of children’s films is a specialised field which
has been long neglected, this should receive the special attention of
the Film Division and Government so as to ensure that the deve-
lopment proceeds on the right lines from the very beginning. The
Filgn Division should hold consultations with eminent producers,
-directors, educationists and other experts so as to asimilate and in-
-corporate the best ideas in the production of quality films for child-
ren’s entertainment and education. The Films Division and the
Ministry should make a specific mention of the progress made in
producing the childrent’s films and in their exhibition etc., in the
annual reports of the Films Division and of the Ministry of Infor-
mation and Broadcasting.

6.17. Since its inception n 1955 the Children Film Society has pro-
duced 86 films which works out to an average of about 5 films
every year. The number of films produced by the Children Film
Society has not been sufficient to make any impact on the children
film movement in the country with the result that most of the child-
Ten are still going to see the commercial feature films, produced in the
~<ountry which may not always have a healthy effect on the minds of
the young children. Films play a major role in shaping the mental
make up and thinking of the children particularly. On account of
‘their visual impact, the films have a lasting imprint on the minds
of the children. What is more distressing to note is that although
sufficient funds were made available to the Children Film Society,
‘it has not been able to produce more and purposeful children’s films
because of the internal weaknesses in the working of the Soclety.
Government should take effective measures to ensure that adequate
number of children films are prodced in the country so as to make
the children film movement in the country really effective. .These
films while being educative and of high quality, should also be
rentertaining so that the children may be attracted to see these fiims
and may not go to see the commercial feature films.
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6.18. Films for children should be produced on the .dves of great.
men and national martyers as also-on the stories #eom the great
natiogal.mpics, like Ramayana, Mababharta and Péchtantra. This
would inoylosite in the children of the country & sense of patriotism
and feeling.of pride for the national traditions énd history.- Children
films glepicting -the cultures and lives of people in the various re-
gitme of the cotntry.ghaitld:-be produced wo as to make our children
awat'e of the diversified culture of-the country and.encourage natiorel
integration. e T e, N Dy

6.19 The present arrangements made for the exhibition of child-
ren’s Films in the country are not .adequate. During 197373 the
pociety conducted only 3462 shm wt_ﬁ’gh:were seen by bout 12.50
Jakbg-chiJdren and adults ogly.. This indicates not only-the inherent
- weakpegs in -the- pregent distribution arrangements but also casts a

reflection op the quglity of films produced-hy the Children Film
Society. It is of utmost importance that thg,lﬁlms produced at Gov-
ernment expense or largely with Goyernment suhsidy_.fp}',e.gltertain-
ment of children and for their education are put to best use. At
present the children’s films are exhibjfed. in a very limited manner
only in metropolitan and other big cities-apd hardly find adequate
exhibition opportunities in other.towns apg areas. It has already
heen recommended that the production of these films should be
taken over by the Films Division and concerted efforts taken to im-
prove ghe gquality of the films,

¥ "6.20 There is no reason why more $hows of childréi'®fiims cen-

. nqt, be arranged and why these films cannot be shown in the ¢Qu-
»ragtiopal jnstitutions, particulé?ly,\vlign many of the institutions have
projectien facilities and shows can also'be held in the open air.

Governmen} should exarnine the matter in depth to improve the dis-

tribution arrangements so that c ild_reﬁ_"s filmg of quality, are shown

in educatienal jngfitutes to the maxifidin extent possible, in art thia-

Jes, fun by $he ¥ilm f‘inance'rCQrporgjio'r_y and in well-appeibted

cinema houses to facile‘a’fé‘ ‘the films' béing seed*By thérehildren. If

systematic: eﬁer,tg ‘arg“madse, Jt §h9uld be possible to devise regular
acrangemepts -for, exhibition of “¢hildren’s films in sthall. towns -and
cities particularly those. whiéh a&e““!g sizeable student population.
' 621 -No entertainment tax should be charged on ‘the children’s
.Mms: so that the admission rates of the films are kept low to enable
maximum number of children to see these films.” THé' children’s
» fints should be shown on no profit no lass basis in the cinéma houses
in the interest of exhibition of thege films to a larger audiencé of
children. ’ ' g T
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Film Archives of India

6.22 Government have established the National Archive of India
in 1964 with the object of procuring and preserving (i) important
films produced in India, (ii) films which are important as records
of contemporary history, and (iii) selected number of films produced
in other countries. The Film Archive’s collection at present ccnsist
of about 1000 films. Film Archive movement in the country is still
in“its mfancy and suitable arrangements for maintenance, preserva-
‘t'on and classification o‘f .these Archives have not.yget been made.
Morevover, adequate, funds Nave not been made available for the ex-
pansior of the Film Archives. The Film Archives are of immense
value to the country and its preservation and expansion should be
given higher priority, in view of the fact these films would serve
the future generation and posterity. '

Apdrt ffém acquiring old films of historical value, attempts shoula
“also be made to acqu?r‘é cgntemporary forelgr}' films of eminent pro-
ducers who have won intemaﬁonal awards and are known for ibeir
arfi¥tic and technical excellence and have promoted significant trends
in the art of ﬁlm -making. Morepver, suitable arrangements should
also be madl for exhibition of e films maintained in the Film
Archives tﬁelected audiences conéis‘ting of film makers and other
“students m"the vatious disciplines ¥f*fitm méking.

New Dmx;
April 26, 1974,
Vaisakha 6, 1896.(SAKA)
R. K. SINHA,
Ghairman,

Estimates Committee.



APPENDIX 1
(vide Introduction)

Summary of Recommendations/Conclusions contained in the Report

8. No.

Reference to Summary of Recommendations|
para No. of the ‘ conclusions
Report.
) (2) 3)
1 1.8 The Committee note tﬁat the Fﬁr_ns Divisi.o;

has been set up with the objectives of dissemi-
nating information to the broadest spectrum of
the Indian audiences and to focus attention on
important aspects of country’s life with a view
to bringing about enlightened participation in the
affairs of the nation, objective appreciation of
facts, events and personalities. In this connec-
tion, the Committee would like to point out that
India is a vast country whose three-quarter of
the population live in villages. Due to preva-
lence of illiteracy and poverty of the people,
news-papers and television have not been able
to penetrate Indian villages to a large extent.
In this context, the films produced by the Films
Division have got an important role to play in
informing masses and acquaint them about the
plans and projects undertaken in the country to
improve the lot of common man and thus have
to serve as a powerful medium of mass educa-
tion and information to achieve this objective
the films produced by the Films Division, should
not only be easy to comprehend but should also
be really meaningful and entertaining to attract
the masses of our country. The Committee
hope that the Films Division will gear itself to
perform these objectives to the greatest extent

possible.
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As admitted by the Ministry of Information
and Broadcasting, the medium of short films is
still very much under-utilized because of inade-
quate financial resources. The Committee urge
that in the present circumstances in the country
when fissiparous tendencies are on the increase
and disregard for Law and Order and unrest and
indiscipline are spreading, the Films Division,
through its documentary films, can play a use-
ful role in educating the people and harnessing

their energies for nation building and construc-
tive activities,

The Committee note that the Films Division
has so far produced about 1,889 documentary
films and the Division is at present producing
more than 100 films every year. From the list
of films produced by the Films Division, it is
seen that the documentaries produced by the
Films Division include documentaries on current
topics and important projects and various facets
of the national life, culture, heritage and
achievements in the fields of planned develop-
ment, art and science. However, it is generally
noted that the documentary films produced by
the Films Division do not evoke much response
from the cinema going public and many of the
cinema goers avoid the documentaries by com-
late to the cinema houses. While it is admitted
that the documentary films cannot be as popular
and entertaining as the commercial feature films,
because the documentary films are related to the
real facts of life, while the feature films are
mostly of an escapist character, still there is
much scope for improving the documentary
films by making them more entertaining and
easy to comprehend so as to make them attrac-
tive. for the cinema goers. The Committee need
hardly. emphasise that the success of the docu-
mentary films and their impact on the people
will be ultimately judged by the fact that they
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are able to .attract and sustain the attention of
the cine?nifgores and are actually seen by them.
The Com:?ﬁtte'e, therefore, recommend that
suitable  steps should be taken by the Films.
Division to wmake “documentary films more
audience-oriented and -attractive for the cinema-
goers.” -

The 'Committee note that at present the:
documentary filims” produced by the Films Divi-
sion are being shown in all the cinema-houses of
the country. However, as a documentary film
cannot be suitable for all types of audiences, it
is necessary that special films should be pro-

""duced to cater to the audiences in different

places. “For example, a film on traffic rules can
hardly be of 'tui'y use to the public in rural
areas. Sijmilarly a film on use of fertilizers or

’péj'sti'é'i"dés", can be. of little use to the public in

ugban areas and metpppolitan cities. It is,
tiiex;éﬁ,ore, necessary that if the documentary
films produced by the Films Division are to be
of maximum use, specialised films to cater to
the needs of urban and rural population should
be produced - apd distribution of such films
regulated in such a way that it may be shown
to the audiences where it may be of maximum
use.. The Committee hope that urgent action

 in, the matter wil} be taken by the Films Divi-

sion.

The Committee note that the Films Divisions
‘has ‘produced 29 films on topical and social pro-
bletris n®the past and that 32 such films are at

“present whder production. Considering that the
. Pilms Diviston has so far produced 1889 docu-

mentaries, “the number' of films on social and’

_'topical problems produced by Films Division is
very small. The Committee feel that the Films:

Division can play &n important role as a means

of ‘mass communicdtion and influencing the
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minds of people, by spitably projecting the prob-
lems faced by the country in an intelligent and
constructive manner. Through the fllms pro-
duced by the Films Division, it should be possi-
ble to provoke the people to think in terms of
national goals and participate in the nation-
building activities for the fulfilment of socio-
economic objectives of the country. The Com-
mittee urge that the Films Division should pro-
duce larger number of films on topical and
social problems, faced by the country so as to
avoke in the viewers and urge to find a solu-
tion to such problems, in the larger interest of
the country.

The Films Division should also produce films
specially suited the youths and students in the
country. which should emphasise their role in
construétive and nation-building activities and
inculcate in them a sense of discipline and
dedication for nstional causes.

The Committee regret to note that the docu-
mentary films produced by the Films Division
have been able to penetrate much in the
rural areas where the majority of our popula-
tioh live. As the majority of the cinema
hduses in the country are located in metropolitan
cities and urban areas, the films produced by the
Films Division are yet to reach far-flung rural
areas. Although the films of the Films Division
are being shown by the mobile vans of the

_ Directorate of Field Publicity in the rural areas,

the number of these mobile vans is not suffi-
cient to cater to the needs of the rural popula-
tion. The screening facilities of the Films Divi-
sion are conflned mainly to cities. The Com-
mittee consider that if the films produced by the
Films Division have to make a real impact on
the masses of the country, suitable arrange-
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ments for their distribution and screening in.
the country have to be made so that these may
be shown in the various parts of the country
particularly in the rural areas. The Commit-
tee feel that the mobile vans available with the:
Government for screening the films of the Films.
Division in rural areas are generally either out
of order or are not being fully utilised. The
Committee recommend that these vans should
be kept in working order so that maximum use
could be made of the existing fleet of mobile
vans for screening the films of the Films Divi-
sion in the rural areas and the number of the
mobile vans should be suitably increased, if
necessary.

The Committee note that at present arrange-
ments for publicity of the documentary films
produced by the Films Division are not ade-
quate and the general public generally remain
ignorant about the latest films produced by the-
Films Division. Although the Films Divisicn
has been issuing Press Releases about the latest.
documentary films scheduled for release, these-
releases generally do not get much publicity.
The Committee urge that the Press Release Wing
of the Films Division should be more vigilant and
should ensure that adequate publicity is given
to the documentary films produced by the Films-
Division. The Committee further recommend
that like festivals of award winning feature-
films, an annual festival of selected documentary
films produced by the Films Division should
also be arranged in the major cities and wide-
publicity given to these festivals.

The Committee note that the Committee cn
Broadcasting and Information Media in their
Report on documentary films and news-reels
submitted in 1968 had recommended that produc-
tion of documentary films for export should be-
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taken up by the Films Division. While the Films.
Division have made some efforts in the direc-
tion of export of documentary films the export.
earnings of the Films Division are negligible.
The Committee recommend that concerted efforts
should be made by the Films Division to imple-
ment the recommendations of the Committee on
Broadcasting and Information Media and in-
crease export earnings from the export of docu-
mentary films as these films can make greater
contribution in the direction of projecting the
image of India in other countries, while earn-
ing valuable foreign exchange for the country.

The Committee have no doubt that with the
rich cultural wealth, architectural magnificance,
scenic beauty etc, available in abundance in the
country, very good documentary films can be
made which would attract more foreign tourists
to the country. The Committee suggest that
full coordination should be maintained with the-
Department of Tourism for producing docu--
mentaries for export.

The Committee further note that the Films
Division has also produced some educational
films for use in class rooms. However, the use
of films for imparting education has by and
large remained neglected in the country and
there are very few schools in the country’
which are showing educational films. In view
of the vast potentialities of the use of the educa-
tional films in the field of education and the
impact that films can make on the minds of the
young students, the Committee recommend that
Films Division should undertake the production
of more educational films for use in educaticnal
institutions. However, care should be taken to
ensure that these films are entertaining so as to

attract and sustain the interest of students.




90

(6))

@

3)

10

12

141

1.42

1.43

-~

s
The Committee note sthat the Films Division

_is.at present giving out the production of 25 per

cent of documentary films to the outside pro-
ducers and that. this percentage is proposed to
be increased to 50 per cent. The Committee
would, however, like to point out that while giv-
i;l‘g.pontracts for the productjon of documentary
films to the outside producers, care must be

. tgken to ensure that the producer concerned has

got background knowledge and aptitude for that
particular subject which is being assigned to him
so that his best talents may be fully reflected in
the films produced. o

The Commitjee would like Government to
undertake a review of the--flilms produced by
these producets and ascertain the reactions of
the viewers so as to bring about improvement in
this regard. "The result of the review should be

cammunicafed to the Committee.
. ,

The Committee note that according to the
statistics supplied by the Government while the
cost per metre of the films produced by the out-
side producers is Rs. 7458 the corresponding

_ figure for the films produced by the Films Divi-
. sion is Rs. 115. However, it has been claimed by

the representative of the Films Division at the
time of evidence before the Committee that these
figures are not correct as they did not have a
qualified cost Accounts Officer at that time, and
the correct cost of production of films in the
Films Division is now at the rate of Rs. 80.50
per metre against Rs. 81 in the case of private
produters. The Committee recommend that as

. promised by the representative of the Ministry,
" the cost of production of flms in the Films Divi-

sion should be properly worked out by the Cost
Accounts Officer to make a comparative study
and it should be ensured that their cost of pro-
‘duction are comparable to the cost of films pro-
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duced by the private producers. The Committee
feel that in view of the equipment and facilities
available with the Films Divisisn, and the ex-
pertise gained by them in the production of
documentary films. it should be possible for the
Films Division to reduce the cost of films pro-
duced by the Films Division so that they are
able to produwee a larger number of films in the
existing budget of the films Division.

The Committee note that the Films Division
have produced more than 1800 newsreel includ-
ing regional newsreel and newsreels compilation
and these newsreels are circulated in the various
cinema houses in the country. The Committee
further note that it takes a newsreel about 22
weeks te complete the circuit throughout the
country. The Committee feel that this period
of 22 weeks is too long with the result that the
newsreel become stale and logse their news value
by the time, these newsreels reach the rural
areas. Generally the people do not take any in-

‘terest in seeing these newsreels, The Com-
‘mittee feel that if the newsreel are to serve
-their purpose and retain the interest of the
-audiences, it is imperative that the newsreel

should complete its circuit within the period of

‘two to three months. The Committee recom-

mend that sufficient copies of the news-print
should be prepared so that these newsreels may
complete the circuit within a short time and re-
tain the interest of the audiences. Moreover the
newsreels should be produced in such a way that
even though they may become old, they may
still retain sufficient news value so that the
cinema going people may be interested in see-
ing these reels. The Committee note that the
Ministry of Information and Broadcasting is
already planning to take measures so that these

newsreels may contain news as well as other

points of lasting interest. The Committee would

467 LS—T.
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. like the Ministry to take concrete action to give

shape to.this idea at ah early date.

The Committee note that at present all the
offices of the Films Division are located in
Bombay, except two offices in' Delhi which looks
after the Defence Films Wing and production of
films on food and agriculture. The Committee
feel that there is force in the plea of the pro-
ducers in other film producing centres like
Madras and Calcutta that the regional units of

‘the Film Division should be set up in other cen-

tres also so that proper Haison may be kept with
the documentary films producers in those cen-
tres. The Committee further note that the
Committee on Broadcasting and Information
Media in their Report on documentary films
(1966) had also recommended that regional units-
of the Films Division should be set up at Delhi,
Madras and Clalcutta, The Committee further
note that Films Division now proposes to open
regional film production centres at Calcutta,
Madras and Delhi. The Committee recommend
that the regional units of the Films Division at
Madras and Calcutta should be set up at an early
date. They hope that the setting up of regional
units at these centres will provide further fillip
to the regional film industry in those centres
which is already suffering because of shortage of
work.

The Committee note that Films Division'
have also undertaken the production of films for
Television and has produced 50 T. V. films over
the years. Out of the 36 TV films recently
taken up for production by the Films Division,
3 have already been completed by it. The Com--
mittee further note that the Films Division is
proposing to start 4 T.V. production centres at’
Calcutta, Madras, Bombay and New Delhi for-
the production of 16 mumr. TV films, The non-
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-recurring expenditure on the setting up of these
centres is stated to be Rs. 324 lakhs and the re-
curring expenditure Rs. 236 lakhs for a period
of five years. The Committee regret to note that
although the Films Division has already produc-
ed 50 T.V. films, the cost of such films has not
yet been worked out by it. What is more sur-
prising is that even the estimated cost of produc-
ing TV films at the proposed 4 centres has nrot
been worked out by the Films Division. It has
only a feeling that the cast would be about
Rs. 44 per metre. The Committee are unable to
appreciate how the setting up of the 4 centres at
an estimated cost of about Rs. 6 crores (both re-
currring and non-recurring) is being proposed
without going into the detailed cost estimates of
the end product. The Committtee would like
Government to first have the estimates of the
cost of production of TV films at these centres,
worked out realistically and based on such a
study, decide about the setting up of the TV
production centre. They would further like Gov-
ernment to first set up one centre to produce
films specially intended for T.V., on a pilot basis
and based on the experience of wqrking of that
centre, set up other centres as required, so as to
ensure that the TV Films produced at these cen-
tres are economically produced and meet the re-
quirements of the viewers,

The Committee need hardly emphasise that
the TV films produced by the Films Division
should not only be educative and informative
but should also be entertaining. Since TV flms
are seen by the whole family including the child-
ren, it should also be ensured that the films pro-
duced by Films Division, are pace setters of high
quality, and are free from sex, nudity, violence
etc., and have an elevating influence on the
viewers.
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16 1.68 The Committee note that the Films Division
can reduce the cost of production of films for
television if these films are produced on 16 m.m.
but because of lack of equipment, the Films
Division is not in a position to undertake the
production of 16 m.m. films on a big scale. The
Committee recommend that necessary steps
should be taken to procure the requisite equip-
ment for the Films Division so that the produc-
tion of 16 m.m. films could be taken up in right
earnest.

17 1.72 The Committee note that the Films Division
have no machinery to assess the impact of the
films produced by the Films Division on the
common people with the result that the popu-
larity or otherwise of the documentary films and
their educative value cannot be assessed. In
view of the fact that Films Division is producing
films for other Ministries also like films on Family
Planning, Agriculture etc., and large sums of
money are being spent for the production of
these films, it is necessary that there should be
suitable arrangements to assess whether these
films are serving the purpose for which they are
intended. The Committee recommended that a
suitable machinery should be evolved by the
Ministry of Information and Broadcasting to
conduct a survey of the impact of the films and
news-reels produced by .the Filmg Division on.

. the people. The proposed machinery should be

- set up in the Ministry of Information and Broad-

. casting and should develop a system of feedback

. to the Films Division, so that improvements may

. be made in the films of the Films Division in

o, the light of the studies made. The Committee
. foel that this system of feedback is all the more
necessary when the Films Division is going to
tarm out increasing number of films outside

producers.
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The Committee note that in pursuance of the
recommendations of the Film Enquiry Commit-
tee, 1951, Government set up the Film Institute
of India, Poona in 1961 to impart training to the
young talents in the country in a scientific and
systematic manner and that the'institute has now
come to occupy the position of a leading film
training Institution in the country. The insti-
tute is imparting training in film acting, film
direction, film editing, screen play writing, mo-
tion picture photography and sound recording.
The Committee are glad to note that the Film
Institute has filled a void in the film industry in
the sense that young men and women are able
to get professional training before entering the
film industry and that the diploma holders of
the Film Institute have by and large earned a
good name for the Institute by their performances.

The Committee further note that the Film
Institute was get up ag a subordinate office of the
Government of India, Although the Committee
appointed to enquire intp the working of the
Institute, in their Report submitted in 1972 had
recommended that status of the Institute be
raised to that of an autonomous body by an act
of Parliament, and the aimgs and objectives of
the Institute be clearly defined agd although the
recommendation has been accepted by Govern-
ment in principle to convert the Institute into a
society under the Societies Registration Aect,
necessary steps in this direction have not yet
been taken. The Committee feel that as the Film
Institute is an educational institution and has
come to occupy the position of the premier Insti-
tute of training in Films, the Institute should be
set up as gn autonomous body preferably by a sta-
tute of Parliament in the interest of its acooun-
tability to Perliament. It would be recalled that
the werking of Universities and other educationel
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institutes of national importance are generally
regulated by Statutes. The Committee would
like to be informed of the action taken by Gov-
ernment within six months.

The Committee are glad to note that the
diploma holders of the Film and Television Ins-
titute of India, Poona have won appreciation and
acclaim from the film industry and others. Not
only that the diploma holders and technicians
coming out of film Institute have set new trends
in the film imdustry but they have been success-
ful to come extent in breaking the strangehold
of the evil of Star system in the film industry.
The Committee feel that by setting up the Film
and Television Institute of India, Poona, Gov-
ernment have done a great service to the film
industry as well as to the country by providing a
group of qualified and talented young men and
women to the film industry who have been able
to serve the cause of art to a great extent.

The Committee would, however, like to
sound a note of caution. While it is true that the
Film and Television Institute of India, Poona
have considerable achievements to their credit,
there is no room for complacency in the matter.
The Committee note that there were some inci-
dents in the Film and Television Institute result-
ing in a strike in the Institute which led Gov-
ernment to appoint an Enquiry Committee in
1971 and the Enquiry Committee have also re-
marked that “A great amount of indiscipline
prevails on the campus.” The Committee feel
that an institute like Film and Television Insti-
tute must be kept clear of these elements which

; ‘promote acts of indiscipline and vandalism.

The Committee - note that Government had
appointed an Eriquiry Committee to enquire into

i athe ‘working of Films-andiTelevision Institute of
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India, Poona in 1971 and that Committee sub-
mitted its Report in 1972. The Enquiry Commit-
tee have made a number of valuable suggestions
for improvement in the working of the Institute
such as appointment of an eminent film maker
as the principal of the Institute, appointment of
an Academic Council, setting up of a Consulta-
tive Committee etc. While some of the recom-
mendations like the appointment of an eminent
film producer as the Principal of the Institute
have been implemented by the Government a
number of other recommendations are yet to be
implemented and some of the recommendations
are intended to be implemented only after the
proposed society to regulate the working of the
Institute comes into existence. The Committee
recommend that immediate steps should be
taken to implement all the recommendations of
the Enquiry Committee which have been accept-
ed by Government.

It has been brought to the notice of the Com-
mittee that many students of the film institute
develop a star image even before they come out
of the Institute. Moreover may of the diploma
holders of the Institute who have been successful
in the film industry, have themselves fallen a
prey to the evils of the star system. The Commit-
tee feel that there is immediate necessity to in-
culcate a spirit of service to art and setting up of
healthy and new trends in the film industry in
the diploma-holders’ of the Institute. The Com-
mittee recommend that the academic atmosphere
of }he institute should be developed in such a
way by making suitable changes in the curricula
‘that the diploma-holders of the Institute come out
with fresh and new ideas, with a spirit of service
and dedication to the art and by their examﬁe
hélp in removing the evil now prevailing in the

" flm industry and Relp " reinforce he healthy
* %rends in the flm irldustry.
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The Committee note that one of the recom-
mendations of the Enquiry Committee on the-
Film and Television Institute was that there:
shauld be terminal siminars and symposia to-
which outsiders should be invited. The Com-
mittee recommend that active film makers and
technicians. who are known for production of
creative, healthy and purposeful [films should
be invited to participate in these seminars etc.,.
so that the students in the Institute may be able-
to get in touch with the latest trends in the filmr
industry and may get benefit of their experience-
and expertise.

From the figures of the diploma-holders so
far employed which: has been furnished to the-
Committee, it is gseen that out of 435 diploma-
holders, reliable information was available only
in respect of 232 diploma-holders and out of these-
diploma-holders only 5 are not gainfully employ-
ed. The Committee feel that the Institute ghould
keep information regarding the employment
position of al] the diploma-holders so that authen-
tic picture about the employment position of the-
diploma-holders may be available at all time.

The Committee recommend that the Institute
should keep itself informed of the careers and
achievements etc., of the diploma-holders, pass-
ing out of the Institute o as to enable the Insti-
tute to judge whether the objectives of the Insti-
tute are being fulfilled and the persons trained
are having the desired effect on the film industry
and as a result thereof, bring about imprevements
in its curriculum, methods of selection and train—
ing etc:

The Cemmittee further recommend thst the
working of the Institute gheuld be evaluated
every five years by an independent: body with a
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view to assess its working objectively and suggest
measures to bring about improvements and effi-
ciency therein.

The Committee need hardly stress that the
quality of training given in the Institute should
be of the highest order. It ghould be ensured that
the latest development in the various fields of
film techniques which are taught in the Institute
in other countries, are taken note of by the Ins-
titute and suitably reflected in their programme
of training so that the persons who pass out of
the Institute and man our film industry are of
international standards and are able to success-
fully face up the challenging tasks in the fast
growing medium of films.

The Committee have no doubt that in order to
sustain the interest of those who pass out of the
Institute, it will be helpful to associate them in
the various activities of the Institute. The Com-
mittee note that the students going out of the
Institute, who make a mark in the film industry
are allowed to have a meaningful participation
in the training programme of the Institute by
being invited for seminars, symposia etc. The
Committee would like this healthy trend to be
sustained.

The Committee note that there is a demand
from the technicians in the film industry that
there should be a refresher course in the Film
and Television Institute of India for those techni-
cians who are already employed in the Industry
but who did not have the benefit of getting theo-
retical knowledge. The Committee further note
that the Enquiry Committee appointed to enquire
into the working of the Institute had also recom-
mended such refresher courses. The Commitiee
recommend that Government thould take early

- - - et e .
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: step/s to start refresher courses in the Film and

Television Institute foy ‘the technicians etc,
already employed in the film industry so that the
quality of our film making may improve.

The Committee note that a suggestion has
been made by leading film organisations from
film producing centres other than Bombay that
institutes similat to the Fim Institute of Poona
may bz opened in other film producing centres
also. Even the film industry from Bombay have
suggested that the intake in the institute should
be increased. From the fact that the diploma-
holders of the Institute have not been able to
make the impact on the prevailing star system
in tke film industry to the desired extent because
of their inadequate number and from the fact
that practically all the diploma-holders of the
institute have been able to get gainful employ-
ment, the Committee feel that there is a case of
the expansion of the film institute. The Com-
mittee recommend that a realistic assessment of
short term and long term needs of the film indus-
try for artistes and other technicians etc. tele-
vision etc. should be made by Government im-
mediately in consultation with Film Industry and
State Governments.

The Committee note that there is demand for
training institutes in the other Film producing
centres. The Committee would like Government
to take. concerte steps in consultation with State
Governments and Film Industry to set up such
Institutey; in the other film producing centres
also. :

«-The Committee hote that a number of private
film training institutes have come up in Bom-
bay, :Madras and’  Caloutts; etc., and there are
complaipts that many of these institutes do not

— . -
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have the necessary equipment etc. and are ex-
plaiting the youth rather than providing them
useful training. The Committee recommend that
Government should take effective measures in
consultation with State Governments to regulate
the growth of such institutes in order to ensure
that these jnstitutes may not become instru-
ments for exploiting the youths who are attract-
ed by the glamour of the industry.

The Committee note that Government set
up in 1955 the Children Film Society to under-
take the production, distribution and exhibition
of films specially suited or of special interest to
children and adglescents. The Committee, how-
ever, regret to note that the working of the So-
ciety has been a subject of adverse criticism from
many quarters in the country and that the Society
has not been successful in performing the func-
tions assigned to it. The Committee further note
that an enquiry conducted by an officer of the
Ministry of Information and Broadcasting into
the working of the Society in 1972 found many
lapses in its working, particularly relating to the
role of the Secretary of the Society and charges
of misuse of position and favouritism against him
were found to be substantiated. The Committee
cannot help concluding that the working of the
Society has been far from satisfactory and has
been beset with serious irregularities. The
Committee deplore that the Society which was
set up with the objective’ of production of films
for children who are the future hope oi the coun-
try was allowed to fall in‘the hands of such un-
serupulous people and was allowed to be used
more for personal benefit than for achieving the
objectivés assigned to“the "Society. '

T ST e L

The Gommiftee note that the Public Ac-

counts :Committee (1965-66), (1966-67) and (1968-
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69) had pointed out serious lapses and irregulari--
ties in the working of the Children's Film So-
ciety and had made several recommendations in
this behalf. The Committee feel that had effec--
tive remedial measures been taken immediately
by Government to put the working of the So-
ciety on a sound footing, the grave irregularities
which were again found in the working of So-
ciety in 1972 would have been avoided. The
Committee deplore that due to lack of timely ef--
fective action on the part of Government, the
mal-functioning of the Society continued result-:
ing in infructuous expenditure and bringing a
bad name to the Society. Considering the conti-
nued ynsatisfactary working of the Children’s
Film Society in the past, the Committee feel that
the continuance of the Society as autonomous:
body, would not serve any useful purpose and
would not achieve the objectives for which it was:
set up. The Committcg recommend that the
functions at present performed by the Children’s
Film Society should be immediately entrusted to:
the Film Division which works directly under
the Government. The Committee would like
Government to inform the Committee within six
months of the action taken in this regard.

The Committee need hardly stress that as:
children’s films are a specialised field which has'
been long neglected, this should receive the
special attention of the Films Division and
Government so as to ensure that the develop~
ment proceeds on the right lines from the very
beginning. The Committee would like the Films:
Division to hold consultation with eminent pro-
ducers, directors. educationists and other experts
80 as to assimilate and incorporate the best ideas
in the production of quality films for children’s:
entertainment and education.

The Committee would like the Films Divi-
sion and the Ministry to make a specific men-
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tion of the progress made in producing the child-
ren’s films and in their exhibition etc., in the an-
nual report of the Films Division and of the
Ministry of Information and Broadcasting.

The Committce note that since its inception
in 1855 the Children Film Society has produced
86 films which works out to an average of about §
films every vear. The Committee feel that the
number of films produced by the Children Film
Society has not been sufficient to make any im-
pact ony the children film movement in the coun-
try with the result that most of the children are
still going to see the commercial feature films,
produced in the country which may not always
have a healthy effect on the minds of the young
children. The Committee feel that films play a
major role in shaping the mental make up and
thinking of the children particularly. On ac- .
count of their visual impact, the fllms leave a
lasting imprint on the minds of the children.
What is more distressing to note is that although
sufficient funds were made available to the
Children Film Society, as admitted by the Secre-
tary of the Miniztry of Information and Broad-
casting, it ha: not been able to produce more and
purposeful children’s films because of the inter-
nal weaknesses in thc working of the Society.
The Commitic» recommend that Government
shou™ take effcctive measures to ensure that
adequate numbcr of children films are produced
in the countrv sb as to make the children film
movement in the country really effective. These
films while being educative and of high quality"
should also be entdrtaining so that the children
may be attracted to see these films and may not
go to see the commercial feature films.

The Committee need hardly point out that
production of films for children is a delicate and
a sensitive fleld of film activity which require de-




104

3

1) )

35 3.28
3

36 3.29

N —— e e s

dicated and talented directors and writers. It

. should be realised that these films are meant for

the juvenile mind which is very sensitive and
receptive and hence: it is very necessary that the
greatest care is bestowed in the selection of the
story, the scrip and thg production of these films. -
The Committee recommend that cooperation of
eminent film producers. directors and script wri-
ters in the country rhould be sought for the pro-
duction of children films so that their experience
may be utilised for the promotion of children’s
films movement in the country, The Committee
have no doubt that such eminent people in the
film jndustry would come forward to lend a hand
in educating the mind of young generation of the
country as a labour of love. The Committee
would like to be apprised of the concrete steps
taken by Gevernment in this matter.

The Committee recommend that films for
children should be produced on the lives of great
men and national martyers as also on the stories
from the great national epics like Ramayana,
Mahabharta and Panchtantra so as to inculcate
in the children of the country a sense of pat-
riotism and feeling of pride for the national tra-
ditions and history. The Committee further re-
commend that children films depicting the cul-
tures and lives of people in the various regions
of the country should be produced so as to make:
our children aware of the diversified culture of
the country and encourage national integration.

Government should also keep a careful watch
on the cost of production of children’s films as in
the past there have been serious allegations about
unconscionably high cost of films produced by
the Children Films Society. The Committee
stress that when the work is taken over by the
Films Division, strict check should be exercised
in this behalf in consultation with the represen-
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tatives of Finance to see that the cost is kept
within reasonahle limits thus obviating any scope
for allegations.

The Committee note that the present arrange-
ments made for the exhibition of Children’s films
in the country are not adequate and during 1972-
73 the Society condueted omly 3462 shows which
were seen by about 12.50 lakhs children and
adults only. This indicates not only the inherent
weakness in the present distribution arrange-
ments but also casts a.reflection on the quality of
films produced by the Children Film Society.
The Committee consider it of utmost importance
that the films produced at Government expense
or largely with Government subsidy for enter-
tainment of children and for their education are
put to best use. The Committee find that at pre-
sent the children’s films are exhibited in a very
limited manner only in metropolitan and other
big cities and hardly find adequate exhibition op-
portunities in other towns and areas. The Com-
mittee have elsewhere in their Report recom-
mended that the production of these films should
be taken over by the Films Division and concert-
ed efforts taken to improve the quality of the
films. The Committee have also in their 58th
Report discussed in detail the present constraints
in the exhibition arrangements for commercial
films in the country.

The Committee see no reason why more
shows of children’s films cannot be arranged and
why these films cannot be shown in the educa-
tional institutions, particularly, when many of the
institutions have projection facilities and shows
can also be held. in the open air. The Committee
would like Government to examine the matter
in deypth to improve the distributior arrange-
ments 80 that children’s films of quality, are
shown in educational institutes to the maximum
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extent possible, in art theatres run by the Film
Finance Corporation and in well-appointed
cinema houses to facilitate the films being seen
by the children. The Committer have no doubt
that if systematic efforts are made, it should be
possible to devise regular arrangements for exhi-
bition of children’s films in smaller towns and

cities particularly those which have a sizeable
student population.

The Committee further feel that no enter-
tainment tax should be charged on the children’s
films so that the admission rates of the films are
kept low to enable maximum number i children
to see these films. The Commitiee also feel that
the children’s films should be shown on no pro-
fit no loss basis in the cinema houses in the in-
terest of exhibition of these films to a large audi-
ence of children.

The Committee note that Government have
established the National Archive of India in
1964 with the object of procuring and preserv-
ing (i) important fiims preduced in India, (ii)
films which are impourtant as records of contem-
porary history ,and (iii) sclected number of films
produced in other countries. The Film Archive’s
collection at present consist of about 1000 films.
The Committee, however, regret to rote that Film
Archive movement in the ensuntry is still in its
infancy and suitable arrangements for main-
tenance, preservation and classificaticn of these
Archives have not yet been made. Moreover:
adequate funds have not been mnace available for
the expansion of the Film Archics. The Com-
mittee would like to point out that the Film
Archives are of immense value to the country
and its preservation and expansion should be
given higher priority, in view of the fact that
these films would serve the future generation
and posterity.
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The Committee recommend that apart from
acquiring old films of historiral value, attempts
should also be made to acquire contemporary
foreign films of eminent preducers who have
won international awards ana are xnown for
their artistic nd technical excellence and have
promoted significant trends in the art of film
making. Moreover suitable arrangements shou.d
also be made for exhibition rf the films main-
tained in the Film Archives to selected audi-
ences consisting of film makers and other students
in the various disciplines of ilm making.

The Committee note that while in other
countries, great progress has Leen mede in the
maintenance of fillms Archives and close co-or-
dination is being maintained with the film indus-
try for the development of these Film Archives.
the Film Achives movement in the countrv has
not been priperly developed. The Committee
recommend that a time-bound programme for the
expansion of the Film Archives shculd Fe drawn
up in co-ordination with the Film fr:dustry and
necessary steps taken to implerent the same.

The Committee understand that foreign
missicns in the cour try have arrangements ior
lending of films of their country to educational
institutions and other associatinrns etc. The Com.
mittee would like thst there snnuld te a library
of Indian films either in the Film Archives or
with the Film Division from which films could
be lent out to educa-ional institutions and other
associations for exlibition t; the members on
nominal rent.

The Committee note that the film societies
have a role in changing the taste of the people in
regard to films and create a taste and apprecia-
tion for really artistic and purposeful films, How-
ever, although the movement ig guided by




108

8))

6.7

3)

many eminent and renowned producers of pur-
poseful films, the fact that there are only 125
films societies in the country with a member-
ship of 45,000 shows that the film society move-
ment in the country has not been able to be very
popular.

The Committee would, however, like to sound
a note of caution. There is also a possibility
that in the name of exhibition of artistic films,
the movement may attract some members who
may be tempted to show films with emphasis on
nudity, sex, etc., which may have a deleterious
effect particularly on the students and youth.
The Committee recommend that as suggested by
the Enquiry Committee on Film Censorship, the
Board of Film Censor should be associated with
the Film Seciety movement and while there
should be no general censorship of films being
exhibited by the societies, a general watch
should be kept that the Film Societies should
not be allowed to fall into the hands of unscru-
pulous elements.
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Analysis of reconmmendations contatned in the 59th Report.

A. Recommendations for improving the Organisation -and working :

I, 2, 3! 59 6’ 7’
11, 13, 14, 16, 18, 19,
28, 31, 32, 33 37, and

B. Recommendations for effecting economy. :
12, 15, 30, 36.
C. Miscellaneous Recommendations :

4, 8, 17, 21, 22, 23,
26, 29, 34, 38, 38, 40.
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